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INTRODUcnON 
I. the Chairman of the Estimates Committee. havin, been authorised by 

the Committee to submit the Report on their behalf, present this Fifty-
Sixth Report on action taken by Government on thr recommendations 
contained in the Fifty-Third Report of the Estimates Committee (Tenth 
Lok Sabha) on the Ministry of Civil Aviation and Tourism - Develop-
ment of Tourism and Civil Aviation ill Remote and Hilly Areas. 

2. The Fifty-Third Report (Tenth Lok Sabha) was presented to 
Lot Sabha on 28th April. 1995. The replies indieatin, action taken on the 
recommendations contained in that Report were furnished by the Depart-
ment of Tourism on 18th December. 1995 and by the Department of Civil 
Aviation on 6th February. 1996. The Draft Report was considered and 
adopted by the Estimates Committee (1995-96) at their litting held on 
16th February. 1996 

3. The Report has been divided into the folJowin, Chapters: 
I. Report; 

II. Recommendations/Observations which have been accepted by 
Government; 

III. Recommendations/Observations which the Committee do not 
desire to pursue in view of Government's replies; 

IV. Recommendations/Observations in respect of which replies of 
Government have not been accepted by the Committee; and 

V. Recommendations/Observations in respect of which final replies 
of Government arc awaited. 

4. An analysis of action taken by Government contained in the Fifty-
Third Report of Estimates Committee (10th Lot Sabha) is ,iven in 
Appendix. It would be observed therefrom thst out of 42 recommenda-
tions made in the Report. 37 recommendations i.e. 88.1% have been 
aeccpted by the Government and the Committee do not desire to pursue 2 
recommendations i.e. 4.76% in view of the Government's replies. Replies 
have not been accepted in respect of 2 recommendations i.e. 4.16%. Final 
replies of the Government in respect of the 1 recommendation i.e. 2.38% 
arc still awaited. 

NEW DELI II; 
FtbrUilry 22, 1996 ... 
Pha/guna 1. /''J11(S) 

(v) 

S.B. SIDNAL. 
ChGirmlln. 

Estimates Committee . 



CIIAPTBR I 
11aiI Report of the Committee deaII with the actioa takea by 

00¥erImIeD& OD the remo"'MadatioDs CODtaiacd in tbeir Ptfty-TIdnI 
Report (Tenth Lot Sabba) on the Ministry of Civil AviatioD and Toarilal 
--Ocvclopment of Topriam and Civil Aviation in Remote and Hilly Ana. 

2. The Committee', Fifty-Third Report (Teatb Lok. Sabba) .. 
prCICIItcd to Lot Sabba on 28th April, 1995. It contaiaod 42 obaervatioall 
recommendations. Action Tlken Notes on aI. these oblenatiollll 
recommendations hive been received from the Miaiatry of Civil Aviatioa 
and Tourism. 

3. Replies to the oblervatioaa and recoauaeadatio.- contaiDed in the 
Report blve broadly been CltelOriIed .. uader:-

(i) Recoauneadationa which have been accepted by the ~1IIt: 
5&.. NOI. 1,2, 3, 4, S, 6, 7, 9, 10, 11, 12, 13, 14. IS. 16, 17. 18, 19. 
20. 21, 22, 23, 25, 26, 28, 29. 30, 31, 32, 33, 34. 36. 37, 38. 39, 40 
lad 41. 

(Total 37, Chapter II) 
(ii) Recommeaclatioaa wbicb the Committee do not desire to pursue ill 

view of Oovcnameat'. replies: 
81. NOI. 7:7 and 42. 

(Total 2, Cbip&er III) 
(iii) Recommeadations in respect of which Oovenunent', repIiet have 

DOt been accepted by the Committee: 
SI. Nos. 8 and 35. 

(Total 2. Chapter IV) 
(iv) Recommeaclations in respect of wbicb fiaal replica of Oovemmept 

are atiU lwaited: 
51. No. 24. 

(Total 1, Chapter V) 
The Conlmittee now deal with the action taken by Govel1UDeDt on lOme 

of the rec:ommeaclations . 
.4.. Settin, up 0/ septU'lIIe Joint Talc Fora 

Ilecanuae .... ttoa (SI. No. It Para No. 3.31) 

1.5 For setting up separate Joint Task Force with rapecti'4"-,State 
Governments in the Himalayan Ranges, the Committee recoDImeaded: 

'"T1ae Committee would rather rccommead a very active" for 
the Department of Tourism to set up separate Joint Task Force 

1 



with respective State Governments in the Himalayan Ranges for 
identifICation of facilities and amenities nt;eded for tourists in their 
regions and the Central assistance required for their development, 
instead of awiting proposals from these States." 

1.6 The Ministry in tbeir reply stated: 

"The Department of Tourism welcomes the observation of the 
Committe~ and will examine the possibilities of setting up Joint 
Task Force with the Himalayan States to identify facilities and 
~enities in this region. As of today the State Governments along 
with the-Centre are taking up measures to set up adventure sports 
activities in the Himalayan regions. The States are also formulating 
Mllter Plans which will identify facilities required for tourists 
facilities required for tourists and will also examine the broader 
aspects of employment generation and development of the 
Himalayan regions. ,-

1.7 The Ceaunlttee are constrained to note that even after a lapse of 
about 9 month., tbe Department of Tourism are ItIU eumlnlnl the 
poulbWties or lettln, up a separate Joint Task Force with the HlmaIayu 
Slates to Identify radUtles and amenities In tbose realons. They deplore the 
casual manner In wbkb tbe Department have worded-tbelr reply to the weU 
considered recommendation of tbe Committee. The Committee, therefore, 
reiterate their earlier recommendation .bout lettinl up • Joint Task Fora 
expeditiously to monitor tbe procress In this reprd. The Committee would 
also like to be appriled about the Master PI.... formulated by tbe State 
Governments aDd the facWtles identiftedlreqllired by tbe tourists. The _rei taken to let up adventure sports Ktlvltles In tbe Himalayan 
rqIoas should be speclfled. 

B. Developing Transportation Network 10 the Tourist Destinations 

Recommendatlo" (Sl. No. ~ Para No.1. 79) 

1.8 While emphasising the need for improvement of transport 
infrastructure. the Commiitee has ()~erved as follows: 

"The Committee find that the basic transportation network to the 
tourist destinations/circuits in remote and hilly areas are 
inadeq~ate, inaccessible and significant seope for improvement. 
The efforts of Department of Tourism so far interacting with 
Railways, Ministry of Surface Transport and Department of Civil 
Aviation for improvement of transport infrastructure did not bear 
fruit. It has been pointed out that inadequate transport facilities 
have been serving as a deterrent to "the growth of tourism in the 
country. They are alarmed at the complaint~ received from the 
foreign tourists about narrow roads. congested traffic with 
pollution etc. in some remote and hilly areas." 
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1.9 The Ministry in their reply has stated: 
"Ministry of Railways have provided a network of train services 
connecting various destinationsiCireuit~ in the remote and hilly 
areas of the country. the details of which are indicated in 
Annexure I and II." 

1.10 In this connection. the Department of Civil Aviation also stated: 
"Department of Civil Aviation! Airports Authority of India are 
making constant efforts at improving the airport facilities in the 
N.E. States. Development of airports is very costly. Moreover, due 
to the hilly terrain there are operational constraints. With a view 
to provide adequate airlinks. seheduled airlines have to offer 10% 
of their capacity deployed on the trunk routes in this region and 
other inaccessible areas like J&K. Andaman & Nicobar Islands. 
The North Eastern Council has also been regularly monitoring the 
development of airport faeiliticslairlinks. Recently, ItRnagar has 
been linked four times a week to Dibrugarh and Guwahati by 
helicopter service. 
A detailed statement on the development of airport facilities in the 
NE region is attached in Annexure III." 

1.11 The Committee note with satisfaction tbe efforts made by the 
Gonrnment for pl'OYidlna adequate air Unkaaes and RaIlway network 
between the toarllt destination and major cities. They woald, however, Uke 
to Impress upon the Mlnlltry or Civil Avllltion aDd Tourism (Department or 
Tourism) that the transport network to the tourllt destlnatlon/dreult In 
remote and hmy areas have IIplneant scope for Improvement. They would 
like the MI .... try of CIvil Aviation and Tourism to panue the maHer with 
MID....., or Sarf.e Transport, CIvil Aviation and Rallwa)'s for 
Improvaneat In the tnnsport network to the remote and blDy are .. wbleb 
II _ntllli for IJ'Owth of tourism. Further the Department of Tourism have 
broqbt recommendation of the Committee to the notlee or the Ministry or 
Railways, Civil Avllltion and Surface Transport for rompltaRte. 
C. Fiscal Incentive,f for Private Sec/Or I,articipation in Building Tourism 

Infrastructure 

Recommendation (SI. No. 13, Pan No. 1.94) 
1.12 "The Committee had noted that since substantial investment is 

required to build tourism infra!'tructure in the country, private 
investment would go a long way in developing tourism in all the 
States including the remote and hilly areas where potential for 
development of tourism was even more pronounced. Entrepreneurs 
setting up tourism units were offered various incentives by the 
Central Government and State Governments. viz. sites at 
concessional rates. interest subsidy at 5% in case of 1. 2 and 3 
catcaory hotels in remote and hilly areas. Income tax deduction 
which have been made admissihle at 50% instead of 30% and 
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exemption from payment of expenditure tax for a period of 
10 years for the hotels which have started functioniol on or 
before 31st March, 1994. The Committee were informed that only 
two State Governments viz. Karnataka and Mepalaya have 
reduced luxury tax. According to a new item, Madhya Pradesh 
had decided to offer a special package of incentives for new 
tourism projects and expansion. These included complete 
exemption for luxury tax. sales tax and entertainment tax. The 
Committee had desired that the Department of Tourism impreu 
upon the other State Governments to offer similar type of 
incentives to make tourism industry more competitive in attracting 
private investment for tourism infrastructure." 

1.13 The Ministry in their reply have stated as under: 

"In addition to Tourism Finance Corporation of India, 
Industrial Finance Corporation of India, State Financial 
Corporation, of India vide Notification No. 4.TH.II(2)188 dated 
1.08.95 State Industrial Development Corporations have been 
included for claiming the interest subsidy at the rate of 3 and 
50/0 on loans granted to the approved Hotel Projects in 1, 2. 
3 star category and Heritage Hotels in remote and hilly areu. 

The issue relating to raising the ceiling of Expenditure Tax has 
been taken up with the Ministry of Finance. Hon'ble Minister 
of Civil Aviation and Tourism has written a letter to Finance 
Minister in this regard in the month of August, 1995. The 
extension of section 80 IA(4) (iii) which expired in Marcb, 94 
and section '80 IA(4) (iv) which expired in 1995 respectively, 
has been also taken up with the Ministry of Finance. 

During the All India TourisAl Minister's Conference held in 
Delhi in the month of August. 95 the Governments of Andbra 
Pradesh. Gujarat. Maharashtra and West Bengal have 
considered to reduce lUXUry tax." 

1.14 The Ministry of Civil Aviation and Tourism (Departmeat 01 
Tourism) have In thelr reply .tated that tbe Issue relatlDa to ......... tbe 
ceDina 01 expenditure tax and the extellSlon of SectIoa .. 1A(4) 
(HI) which expired In M __ rch, I",. and SectIoII eo IA(4) (ly) wbIda 
expired in 1995 have been taken up with the MlDlstry 01 FIaaDce. 
Further, tbe Ministry bave informed the Committee that ......... the AD 
India Minister'. Conference held In Delhi In the month of A .... t, 1995 
the Government of Andbra Pndesh, M .... ra ... tra, GaJant ad Welt 
Belllal have conSIdered to reduce the luxury tax. In this coaaec ..... , abe 
Committee would Dke to be informed about the Iat.t politte. f. 
reduction In lUXury tax by theR State GoYel'llJDellIl. TIle Conuaittee 
also desire the Ministry to take up the matter of offerlq IDceadW!l to 
private leCtor vigorously with other State Goy_II 10 • to .... 
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tile trwrIIID ........, more competltlw lD attnctlDa prlYate lDvestmeat for 
........... Iafrutnetare. 

D. EzNrulinl 01100% Income Tax Exemption to Hotel Industry 

ReeommeDdatioa (51. No. 14, Pan No. 1.95) 
1.15 Regardinl the need for extending 100% income-tax exemption for a 

period of 5 yean to hotel industry in rembte and hilly areas, the 
Committee stated: 

"Since most of the projects in Special Tourism Areas remain to be 
developed and offered incentives for their early set up. lbe 
Committee urge the Central Government that this deduction for 
granting exemption from payment of expenditure tax for 10 years 
should be extended to the hotels which start functioning after 
31st March. 94 specially in remote and hilly areas. The Committee 
also desire that Central Department of Tourism should examine 
the need for extending 100% income tax exemption for a period of 
five yean to hotel industry in newly identified remote and hilly 
areas for promotion and development of tourism." 

1.16 The Ministry in their action taken reply stated as follows: 

"The illue for exemption of expenditure tax for hotels being sot up 
in the specified tourism arcas is being taken up separately with the 
Ministry of Finance." 

1.17 TIle C .... m..... are coaceraed to DGte that abe reply 01 the 
Go ......... t Is "'t __ t the laue 01 eumlD .... the Deed for ate-la. 
100% IDcome au aemptloa for a period 01 n~ yeen to botel IndUItrJ In 
anly hlealJfted remote aad bDly areas ror promotloa and dftelepmeat 01 
.......... TIley feel tbat the above meaure would 10 a lona way In attree .. 
priYate lDYeIt ___ t for tourism Infrutructure and abo supplemeat tile 
GoYerDllleDt Iuds In maklq tourism laduatry more competltlye. The 
CoauDIUee w-ad, tbenfon, like the Mlalltry to take immediate action In 
the matter aad ........ te to the Committee tile propelS made within a 
period of dane 1DOIdIII. They would allO Uke to be apprlled 01 tile outcome 
fII. the III. fer aeaapdon 01 expenditure tax, wblch II ....... takeD up 
.,...teIy by tile Mlalltry 01 ClvD Aviation and TOIII'IIaI with the MInIItry 
01 1'IIaaDee. 
E. Effective Advertisement campaign ill Asia. Alrican and Latin Amoican 

COUIIIr;U 

....... _ ... &Ioa (SI. No. 11, Pan No. 1.114) 

1.18 The Committee had recommended that Government should 
immedia&ely start efforts to hlrd sell India through a creative and effective 
advcrtilement campaian 10 that awareness WIS generated among the 
people an 0¥Cr the world. specially in Asia. Africa and Latin American 
countries. 



1~19 In their l'Cply the Ministry of Civil Aviation and Tourilm ltated .. 
follows: 

"Regarding efforts to hard sell India through effective 
advertisement campaign so that awareness is ,enerated amoo, the 
people all over the world. specially in Asia. Africa and Latin 
American countries. it may be stated that presently advertising 
campaigns are restricted to Europe. America, Middle East, South 
East Asia and Australasia. Since there is not enough potential in 
African and Latin American region. the publicity campaign in 
these areas is limited and also due to constraint of funds no 
advertising campaigns are organised in these areu. to 

1.lI The very plU'pOlt of proposIaa a creative .... effect," .............. 
cam ..... was to pnerate awareneu amODl the people of AlIa, AItka ... 
Lalla AmerIcaD countries wblch were httherto unaware of the widely spread 
utunl beauty and historical and cultural heritBle of india. with a yJew 10 
provldlna It as an Ideal tourist destination. The Committee. bowever, DOte 
the reply of the Mlntstry tbl, there is not enoup potential In African and 
Latin Alberlcan region. tbe pUblldty campallD In these areas Is Omlted. 
They would. however. urlt the Government to atleast make a ............ 
Ibro..... hoardings. etc. at sllnineanl locations in important/capital dtla. 
F. Sen;ng up of Monitoring and Evaluation Cell 

Recommenution (SI. No. 29, Para Nos. 1.111 It 1.111) 

1.21 In regard to developing tourism in remote and hilly areas at an 
accelerated pace and setting up of Monitoring and Evaluation Cell the 
Committee had recommended as follows: 

"The Committee find that tourism has already emerged as an 
important segment of Indian economy and has been recoJlliscd as 
an instrument- for generating cmployment oppo~unities with 
significant linkages with several other sectors of the economy. A 
welcome feat of the development of tourism is that the labourl 
capital ratio is morc favourable in the case of tourism than many 
other industries. The Committee. therefore. urge the Government 
to develop tourism in rcmote and hilly areas at an accelerated pace 
so that employment opportunities to local youth in the countryside 
are also generated with its multiplier effect." 

"The Committee note that the progress of infrastructural 
development for tourism of Plan Projects sanctioned by the Centre 
is monitored by the Department of Tourism through interaction 
with respective State Governments officials field inspections and 
Minister level meeting. etc. As the proposed Monitoring and 
Evaluation Cell would makc monitoring the progress of Centrally 
assisted tourism projects effective. the Committee expect that such 
a cell would be sct up early" 
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1.22 The Ministry in their action taken reply on each of the above 
recommendation have stated as follows: 

"It is a welcome observation made by the Committee". 
1.13 The MiDIItry, In tbeir action tak_ repI" Iaaft ... Ied lin.- are 

wekoaaeoblenatloaa IUde by ,be Hoa'ble C .... lttee. .. However. abe 
MIaIItry presumably acxeptlaa the 1'K0IIUDeIIdati0a of abe COIIIIIIIttee, aft 
DOt ladlcated aD, tpedfIc action/ate.. tabalpropoeed to be takea to 
"plemeat tbeo reeommeDdatlonl made by the COIIlmIttee. 11Ie Coallalttee 
....... that Mlalltry tboaId lpedfy the ............ &akealto be takea to 
......... t abe ncem"eadatJoas or the Committee ..... IDtlma1e them of abe 
_ at the euIIeIt. 
O. Stlllction tIIId Allocation of Funds to State Governments 

............ tIoa (SI. NoI. 31, 31 & 33, Pan N.. 3.13, 3.24 Ir 3.25) 
1.24 Dealing with the Budget provisions of the Department of Tourism 

lite Committee have stated as followlI: 
"The Committee are informed that the Planning Commission has 
approved a Plan Budget of Rs. 92.00 crores for the Department of 
Tourism for the year 1995.96, as against Projected requirements of 
Ri. 126.60 crores. They find that approved plan budget for 
Department of Tourism is Rs. 81 lakhs less than the current years 
budget o~ Rs. 92.81 crores. Taking into account rate of inflation 
during 1994--95 at 11.4 per cent, there has been decline (in real 
terms) of more than 1 per cent in the Plan budget for the 
Department of Tourism during 1995-96". 
"The Committee note that thc provision under the head 'Tourism 
Infrastructure' was of the order of Rs. 13.56 crores in the 
year 1993-94. It is unfortunate that there have been lower 
budgetary allocations in thc succeeding years under this head of 
the Department of Tourism i.e. Rs. 12.26 crores (RE) in 1994-95 
and RI. 12.76 crores (BE) for the year 1995-96. The Committee 
feel that in order to develop new tourism destinations in remote 
and hilly areas, there is a need for adequate investment with a lon, 
gestation period to develop infrastructure. They are of the view 
that Rs. 13.50 crores to invest in infrastructure is meaare sum as 
compared to the expectation about earnings from. developing 
tourist generating destinations in remote and hilly areas. The 
Committee desire the Department of Tourism to again approach 
the Planning Commission for increase in budgetary allocation 
further for infrastructural development as part of this forms the 
very foundation for development of tourism in remote and hilly 
areas." 
"They would like to be informed about the positive efforts made 
by the Department of Tourillm in that direction. All over the 
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country tbere is considerable scope for improvement in the 
infrutruc:ture for the tourism sector. In order to eOlure that 
tourism becomes a major economic: activity in India and that the 
country acbieve a riptful share in the international tourism, it is 
imperative that the Department of Tourism UI~ a biger role 
in the infrastructure development -of tourism supported b)' 
matching budgetary allocation." 

1.25 The Ministry in their reply stated II under: 
"ne Department of Tourism hll alread)' rcquCsted the Plannin, 
Commission and Ministry of FinlUlce for aJlocatiOit of Revised 
Estimates 1995-96 b)' Itl additional amount of lb. 8.70 crores for 
the 1995-96. The Department of Tourism .... formulated Plan 
proposaII for 1995-96 with thrust on developmeDt of Tourism 
infrastructure facility be impreued upon P1annin, Coaunillioa to 
allocate higher budgetary provision to the extent of RI. 35.85 
crores as against Rs. 13.56 crores in 1995-96. The approval of 
Planning Commission is awaited." 

1.16 The Comaaittee Ire ... ppy to note tbat die .......-t fIl T ...... -haft fonDuialid abe pIaD propouII for 1ttS-M wIda ....... _ .. ,.,_ ... 
at t......... IarrattnH:t1InI r.dIItIeI .... .... III. .... die ...... . 
CcMa ...... for I ...... ........,. pro,IIIIa • ......, ....... , .... ..... 
.... Depart ..... t at T ............... ....u CIUMIII'" .... "' .. 1_ ..... Ie 
,...we tbr matter wltII tile ..... Dlna c .... -' lI.a ... Ie ....... ......... 
......., proYllloD' In abe yean to a.e r. die lata .... ...,.. 
.. ftIopaNat, wlalcla I_I the ftry 1_ ......... ,.. ....... t .6 ......... 
III remote ad bmy ....... 
H. Prioritis;n8 TOlU'um Schemes for sonction 0/ Central Auutturce 

a ................ tIoa (51. No. 34, ...,. No. 3.26) 
1.27 In regard to prioritisina tourism 5Chcmes of the Stlte Governments 

for IIlDction of Central lllistance the Committee recommended a follows: 
"ne Committee note with concePt that no separate aDoc:ation is 
bein, made in the buCl,et for the developmeDt of remote ud biD)' 
1rCU. The Comm!ttee, however, deaire tbat the Department of 
Tourism while prioritisins tourism ICbemea of the State 
Governments for sanction of Central Ulistance should pvc 
prefereDce to tourism projects in remote and billy areas and that I 
portion I;)f funds exclusively for development of tourism in remote 
and hiB)' lrea should be earmarked in the buqetary provisions of 
tbe Department of Tourism. ,. 

1.28 In tbdr -\,ction Taken notes the Ministry of Civil AviatioD and 
Tourism stated .. under: 

"The Department of Tourism is givin, COQSiderable importance for 
development of Adventure Tourism and biD rc:sorts in remote and 
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hilly areu of the country. ne North Eat States are also being 
persuaded to develop tourism faciUties in their respective States 
particularly hilly area. Since most of the delivery systems like 
land, roads, water supply. electricity, amenities etc. and control 
systems like law and order and re,ulations are within the purview 
of State Governments, the Ministry of Tourism has taken these 
issuea up with the Chief Secretaric:!s to make priority allocation of 
funds for tourism development." 

1.29 Most or the deUvery system like road, water-supply, electricity 
amenities etc. and control systems Uke law and order and reculalions which 
are basic Inputs ror development or tourism, are within the purview or State 
Governments. The Committee are, happy to note tbat the Central 
Department or Tourism have taken theM .... with the C,bler Secretaries to 
develop sueb flleUities In their respective States particularly In hilly areas ror 
development or Adventure Tourism and lUll resorts and to make priority 
allocation of funds for tourlun development with d.- promptitude. In this 
connection, the Committee like to stress that the Department of Tourism 
should pursue this matter with the Chler Secretaries vilorously. 

I. Preparation of Mast~r Plans 

Recommendation (51. No. 35, Para No. 3.27) 

1.30 Regarding drawing up qf master plans for development of tourism 
in their respective States the Committee have st<;!ed: 

"There is no five year perspective plan drawn up by the 
Department of Tourism for development of tourism in remote and 
hilly areas specifically. The Committee arc happy to note that all 
the State Governmcill'; have been requested to draw a Master Plan 
for the development of tourism in their respective States including 
remote and hilly areas to enable the Central Government to have a 
comprehensive picture of the entire country, State-wise." 

1.31 In their Action Taken notes the Ministry of Civil Aviation and 
Tourism stated IS under: 

"Preparation of Master Plan for Assam is in progress and plans for 
other North Eut States have also been asked by the Planoing 
Commission to prepare MaSler Plans." 

1.32 Whne attachlnl areat Importance to the ract that the Central 
Government should have a comprehensive picture of the development or 
tourism In the country In Ils enUrety State-wise, the Committee had desired 
that all the State Governments should draw up the Master Plans ror 
deYelopmeat or tourism In their respective Slates. It Is regretable that the 
Covcrament have stated the position only In regard to Assam and North-
Eastern States. The Committee desire tbat the Government should 
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effectively punue the remain Ina Slate Goyernmentt to Onallse their Master 
Plans expedUlously. The Department of Tourism would thus be able 10 
identity and prlorltlse the ., .. Iopment of DeW tourism destinations In 
remote and hOly area 10 that adequate Invntment to develops the 
Infrastructure Is plaaned for development of tourism In remote and hilly 
areal. The Committee would also like to be Informed of the posiliol' within 
a period of six months. 
J. Diversion of FuruU from one SIGle 10 Gnolher 

Recommendation (SI. No. 38, Para No. 3.49) 

1.33 In regalll to diversion of funds allocated to one State to other 
States, the Committee have stated as follows: 

"The Committee find that despite the prioritisation of various 
projects during a particular financial year by respective 'State 
Government for sanction. the funds allocated to some Slates 
remain unutilised at the end of the year. According to the 
Department of Tourism, these funds are not allowed to remain 
unutilised as they are diverted to other States so that the entire 
outlay is utilised every year. The Committee deprecate this 
tendency of diverting funds allocated to a particular State being 
allowed to be utilised by other States. In their opinion. it may so 
happen that the funda, earmarked for a lesser developed and 
backward State lacking in expertise the necessary initiative may be 
transferred to more resourceful States. They are afraid, that, this 
may lead to unharmoni:.cd growth in development of tourism in all 
parts of the country and perpetrate under development in less 
developed States. The Committee, therefore, Itrongly recommend 
that the funds allocated for a particular year, to a State. which 
remain unutilised in that year should not be diverted to any other 
State. In this connection, the Committee would recommend that 
concerted and stre~uous efforts be made by the Department of 
Tourism by actively pursuing the matt.er with the concerned Statc 
Government and holding quarterly meetings whenever necessary at 
the Secretary's level to ensure sanction of funds to the States for 
whom these have been earmarked. The Department of Tourism 
should revamp their system and procedure to ensure that the 
States were meted out just and fair treatment by the Union 
Government and that they ate not deprived of due share of scare 
national resources for their developmental schemes in tourism on 
which they may not be aware of the latest benefits such States 
should also be 'provided requisite expertise and guidance in the 
formulation of specific propoull for development of tourism. The 
Committee would like to be apprised of the remedial meaures 
taken in this regard." 
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1.34 In tbls reply the MIfttIcrJ ba\le stated • under: 
"Projects for conn lllistance are priorirised on the bUd of 
apcdfic concept plana prepared by the State Governments which 
are dilcuaed in detail witb the officers of Department of Tourism. 
Tho State Govenuneat off'lCCn· are invariably given proper 
pJdance IJId tecbabl advise at the time of discussion for the 
preparation of detaDed project proposal •. They can also utilise the 
.rvicei of awl) lad other Central Government agencies in the 
preparation of projects. The State Governments are also welcome 
to seek cluificatioa and advile from the officers of Central 
Department of Touriam U and when required. 

New pidelinea have been ilaued for lubmittina projects which 
are more· ftexible and .encompIIICI more categories of projects." 

1.35 In order to cIIeck dlvenloo ." fuda IUldloned for tourism projects 
to nI01II'ClIful ..... 10 that .. tin outla, ... atlUted every year, tbe 
CommJU. ncoauatDded abat abe Departmeat f1l Toarlsm lboWd revamp 
tbeIr .,.... aDd procedure to eanre that abe States were meted out Ju.t 
and fair ar.t.Ieal b, the UalOD GOVenuDeDt aDd that they (leu resoureetul 
States) wwe DOt deprived of due lbare or ICIU'ee naUonal resources for their 
deYWlopaaeatal schemes In tourism. 

1.36 The Committee note with satisfaction abat the Department of 
TourIIm, Ia tbelr' adlon taken . .-eply, have Itated tbat ne" pJdelines have 
..... IIIued for submlttlnl projects which are more flexible and 
eacompuses more cateaorlel« projects. 

1.37 The Committee however, would Ilk. the GoYernment to ensure tha' 
tuDdl earmarked for lesser developed aDd back"ardSt.tea are nol 
traDsterred to an, other State Ia the Interest ." barmOOIoUi development of 
........ especially ID remote ud hlDy areal In aU parts of tbe country. 
K. Operations 0/ Schedukd Airlina in Remote tUId Hilly AretLf 

Recommendation (51. No. 39, Pan No. 4.31) 
, . s;;..l8 While stressing the need for air IICrvices in remote and hilly areas 
tbe eo ..... ittee recommended u follows: 

"The Committee had noted that remote areas which were very 
difficult to reach became uneconomic rouJe. for Ihe Airlines and 
that they had not desired to run operations on these routes. They 
viewed with concern ~bat mGlt of the tourist destinations beinS 
developed in remote and hilly area would fall in this category and 
tbat air-transportation services may become the main !1indering 
factor in development of tbe tourist arc ... The Committee had 
appreciated that the Goycmme~t was conscious of need of air 
transport services to remote and inaccessible areas to bring them 
nato the mainstream of national life. All scheduled airlines were 
asked that half of their flight. s~uld run on branch lines which 
cover uneconomic routes also. The Committee had recommended 
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tbat while approving scbeduled airlines to operate on trunk routes 
and branch lines it abo'..ald be made obligatory to them to operate 
tbeir flights to some of the remote and hilly areas, where facilities 
exist for promoting tourism in those areas. The feasibility of 
helicopter se.rvic::ca to these area including certain stations in 
Himachal Pradesh were Vayudoot service had been withdrawn 
should also be examined by the Department of Civil Aviation." 

1.39 The Department of Civil Aviation in their action taken reply have 
stated as followa: 

"Observations of the Committee have been noted. Guidelines 
already exilt airlines to deploy a minimum percentage of the 
capacity deployed on trunk routes in hiUy and inaccessible regions. 
A beginning bas been made in commencing helicopter services on 
subsidised basis to connect Itanagar (Capital of Arunachal 
Pradesh) witb Guwahati and Dibrugarh by Pawan Hans Ltd. Govt. 
of Himachal Pradesh has entered into an agreement with a Private 
(i)perator for providing helicopter services in the Stale." 

1.40 Tbe Committee .... DOt latld'led with &be prelelll reply of the 
Ministry, wherein It bu merely bee. Ita ted Ibl' Ibe Iuldellnes Ilready exist 
ror sclleduled airlines to deploy a minimum percentale of the capadty 
deployed on trunk route. and breacb linea ba bDly and Inacceulble relions. 
Tbe Committee Ire anxious to know wbetber tbe Government bave actuaUy 
implemented the recommendatWn of lbe Committee and that tbe scheduled 
airlines operated their ruahtA In the remote and I:tWy areas .s per the extant 
auldellnes since lbe IntroducUon or lbe auldellnes. Tbe Committee would 
also like to know whether the Govel'Dmeat bas taken any punitive action in 
case the private operators have not adhered to the exlsURI auidelines and if 
10 the action taken alalnst sucb defaultlna oeraton may be intimated to 
the Committee. Tbe Committee desire to be apprilecl or these details at the 
earUest. 

1.41 Tbe Committee wouldap ... like Government to ensure that 
ICheduled airlines operate their ftl&hll In remote and lnac:c:esslble areas as 
per exlJnt Iuldellnes:· 

"Tbey also desire tbe Government to examine the feasibility or 
subsfdislnl the economy class, air fares or the airlines operatinl to 
the, destinations In remote and billy area. 10 u to attract the 
dbmeslk as well as forel,n tourists to tbese areas." 

L. Reconsideration of Budgetary Support for Construction of Airports 

Recommendation (51. No. 40, Para No. 4.41) 
1.42 Regarding reconsideration of bY4aetary support for construction of 

airports in remote and hilly areas the Committee had recommended: 
"The Committee -view that although economic viability is definitely 
one of the major criteria for construction of an airport; yet the 
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IOcio-economic upects can not be overlooked, especially in case of 
a developing country like India. They al$O lay emphasis on the facl 
that construction of an airport at new destination for development 
of tourism potential in remote and hilly areas may not necessarily 
be economically viable as these areas may be inaccessible. They 
were apprised that earlier Government used to provide budgetary 
support for such projects.. but have been di.~ntinued now. The 
Committee desire reconsideration of budgetary support for 
construction of airports in remotelhilly areas and in islands near 
the tourist generating dCltinatiool, which are being kept in 
abeyance due to financial support." 

1.43 Thc Ministry in their reply have stlted as follows:-
"Observations of the Committec will be brought to the notice of 
Ministry of FinanccIPlanning Commission. However, so far as 
1995·96 is concerned, Planning Commission bas provided Rs. 30 
crores for the following four projects: 

(i) Extension of runway at Guwahati Airport. 
(ii) Construction of airport at Androth (Lalcshadweep Island). 
(iii) Electric & Civil Works at Agartala, Jorhal, Tezpur for navigational 

aids. 
(iv) The extension opf runway at Jammu and construction of runway at 

Kargil. " 
1.44 The Committee learn to their dlaJDay'that their recommendation for 

budletary support tor conltruction ot airports In remote and hilly areas and 
In Islands near the tourist Icnentinl destlDatlona has not even been brou&hl 
to the notice of the Ministry of FinaDC6"Planninl Cornmiqion so far. The 
Plannlnl Commission has, bowever, provided durinl 1995·96 Rs. 30 cn.rea 
tor development ot tour airport projec:ts. In this connection, the Committee 
would Ule tbe Ministry or ClvU Avlatloo and Tourism (Department of ClvU 
Aviation) to furnish detaIls or acbemalproposala kept abeyance for want of 
budeetary support for construction or airports In remote and hilly areas 
Includlnl Islanda and the procramme of tbe Government to provide fundli 
tbrouab budletary IUpport for conatruc:tlon of tbese airports. The 
Committee feel that the MInistry do not appear to be serious about 
implementatloa of the1r recomrr;enclatlona. Tbey would, 'therefore, reiterate 
their earlier recommenda~ and emphasise upon tbe Government to 
reconsider the budeetary support tor the construction of airports in remote 
and hilly area, and lsIantU Ile&r touriJt leDeratlnl destination Inuuedbltely 
and apprise tbem, of the ~ame at tbe earliest. 

Implementation of Recommendations 
1.45 The Committee would like to emphasise tbat tbey attach the Kreatest 

Importance to the hnplementatlon or the recommendations accepted by the 
Government. They would, therefore, urIC tllat Government should keep a 
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dole .. tela 10 • to ..... ......ldoM Im ............ tioa of tile 
ncommeadatloal accepted It)' tbem. III all wilen It II DOt poIIIbIe to 
Implement the recommead.doDi ID letter .... ........ tor ... , 1'IUOIl, the 
1QI&ter mould be reported to the Cam.ltt. ..... ....... t. DOD-
Implemeatatloa. 

The Committee deslre that npl, .. nIpId of tile .......... .... 
coataiaed Ia Ch.pter-V or the aepetlt may ... ftne!" I d aad .... npIJ 01 die 
Gonrnmea' furnlIbed to the Committee apedltIMIIJ. 



CHAPTER D 
RECOMMENDATIONSOBSERVATIONS WHICH HAVE BEEN 

ACCEPTED BY OOVERNMENT 
RecommeadadoD (81. No.1, Para No. 1.18) 

Beltowed with the bounta of nature and endowed with rich cultural 
heritage a vast potential of tourism exists in the country. The tourism 
potential but largely untapped is conrmed not only to historical, cultural 
and pilgrim places but also to dcscrts, hills, dense forests, lakes, wildlife, 
beaches, geographical terrainlfeatures endowed with natural and scenic 
beauty in far Oung and hilly areal in the couttry. 

Reply of Government 
It is an observation made by the HOD'ble Committee. It has been 

noted as it does not require any specific action. 
Recommendation (51. No.2, Para No. 1.19) 

Exploitation of existing potentialities of tourism aD over the country 
especially in remote and hilly areu, is undoubtedly a monumental task 
requiring concerted and strenous effort by the Centre, the States as well 
as the private sector. 

Reply of Government 
It is an observation made by Hon'ble Committee, it has been noted as 

it does not require any specific action. 
Recommendation (81. No.3, Para No. 1.20) 

Tourlsm in India has become an important sector playing I pivotal role 
in the economy of the country contributing significantly not only in 
foreip exchange earninp but also in employment generation and 
development. 

Reply of Government 
It is an observation made by Hon'ble· Committee, it has been noted as 

it does not re"uire any specific action. 
Recommendation (81. No.4, Para No. 2.34) 

It is well known that Himalayan are a repository of Indian religious 
and cultural beritaae. Some of the places in the Himalayan ranges are 
vencnted for their sanctity and are thronged by blessing seeker •. 
HoweYC(, the Committee regr~t to find that the pilgrimage centres are 
Jackin. in the very infrastructure needed for pil~m tourists. The 
Committee arc informed that the National Action Plan: hal also identified 

15 
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three Travel Circuits ana two destinations in the Himalayan Region for 
intensive development of tourism. 

Reply of GOftnlllleDt 

In the National Action Plan three travell circuits and two destinations 
namely Kulu-ManaJi-Jeh, Baadoara-Sikkim-Darjeeling-Kalimponl, Risbi· 
kesh·Narinder Nagar-Gangotri-Badrinatb and ManaJi (Solang-Naleb) and 
Kangea (Pong Dam) bave been identified in tbe Himalayan regiOil for 
iatensive development of tourism. Central financial usi5tance of 
RI. 378.51 lakhs for 18 projec:ta "ave been sanctioned to provide facility to 
the pilgrim tourists at thcae identified three travel circuits and two 
destinations. 

RecommendadoD (SI. No.5, Para No. 2.35) 

The Committee on Pilgrim Tourism have indentified certain centres! 
places in 13 States for development IS pilirim centres. For development of 
tbese pilgrim centres, the State Government are being constantly requested 
by the Department of tourism to send proposal for developing their tourist 
infrastural. It is surprisinl to note that so far of Rs. 27.09 la~hs had been 
sanctioned by Central Department for Tourism in 1992-93 for construction 
of pilgrim cottages at Kamakhya (Assam) and Rs. 14.00 lakhs for 
development of the area around Vaishno Devi out of a sum of Rs. 5 crores 
earmarked a~ Central assistance every year to set up or improve 
accommodation facilities, wayside amenities and transport system at 
important centres. This is not a happy state of affairs. The Department of 
Tourism need to work with renewed vigour and enthusiasm and vigorously 
pursue the matter for development of these pilgrim centres indentified by 
the Committee on Pilgrim Tourism at the highest level in the State 
Governments. The Committee feel that developing necessary infrastructure 
at these pilgrim centres will give the necessary fillip to the domestic tourist 
in remote and hilly areas in the country. 

Reply of Government 

At Annexure I the details regarding the amounts sanctioned for facilities 
to be provided at various tourist centres have been shown: The 
Department of Tourism is in agreement with the views of the Committee 
and have taken up pilgrim tourism as an important component of tourism, 
Pllrticular for the domestic tOllrists. The State Governments have been 
impressed upon to set up facUities in the pilgrim centres and give special 
emphasis to pilgrim tourism. [n tbe State Tourism Minister's Meeting held 
on 4th to 6th of August, 1995 the State Tourism Ministers and their 
representatives were specifically requested to give priority and importance 
to pilgrim tourism. The Planning Commission had also been requested to 
provide us with additional funds for pilgrim tourism during the Budget of 
1996-97. 
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Recom ........... (SL No " Pan No. 2~ 
De National Actioa PIaa for Tourism mentioDi that pilarim flows 

lCCOunt for a very Iarp perc:eotap of domeIdc: tourism. InfrultUcture 
facilities tourists for piJarim ccnlJ'el need to be subslalltial1y improved. For 
this purpose the Central Govemmeat will earmark of RI. 5.00 crorea u 
Central auiatance every ,.., to .able State T.... Devolopmont 
Corporation/private enterpreacun to lOt up or impro. accommodation 
facilities, .aylide ameaities ad traaIpOrt .,... at important pil,nm 
centrea. 1be Committee while apprec:iatina the initiative wbich is in the 
riaht directions, feel tbat coDliderin, that a areat ICOpe exist for 
improvement in flcillties and amenities for providiq domeaaic: pilarim 
touriata, an allocation of sum of Ra. 5 CI'OI'CI u Central .. iltlnce appears 
meaare and needs to be enhanced coDliderlbl),. 

Reply of Go ........... , 
It is an observation made by Hon'ble Committee, we· Ire in .. roement 

with the Committee tbat the allocation of fundi for this sector requires 
enhancement. The Plannin. CommiuioB hu beeD requested to enhance 
out bud,et for 1996-97. 

Recommendation (SI. No 7, Pan No. 2.37) 
The Committee also desire tbat tbe Depanmeot of Tourism in close 

coordination, witb State Governments take keen interest for futer 
development of tourism infrutructure, facilitiellamenities at 'Vuhino 
Devi' and Badrinath-Kedamatb. 

Repl, of GoWI'lUllell' 
The construction of Yatri Niwu at Vaiabno Dovi wu uctioned durin, 

the year 1992-93 for an amount of Ra. ",5.00 laths with I release of 
RI. 20.00 lakbs. An otber project for Yatti Niwu at Katra in tbe State of 
J .l K wu sactioned for Ra. 18.75 lakbs with a sublequent of RI. 10.00 
lath •. 

Badrinath .l Kedamath hu been identified • a travel circuit and the 
State Govt. of Uttar Pradesh bave been informed ,bout these circuits. The 
Central GoYl. extends central financial usiltance to the State Govt. on the 
basis of proposals received from them. 

Recoinmendatlona (81. Nos. t, 10, P .... · Nos. 2.39, 2.40) 
In order to encourage adventure tourism in bills among the Himalayan 

Statei, surveys should be conducted in each Himllayan State by an Expert 
Group comprisins repreaentativel of the Department of Tourism, Stlte 
Tourism Development Corporation and otben- in tourism and travel 
industry and a comprebeDJive plan drawn up for each State aeparately. 
There is also need for involvement of private aector and local youth. 

Adventure Tourism in the bill repoDi of the Himalayan States should be 
encouraaed to become I major activity throu,h active involvement of local 
private sector in buUdin. tourism infrutructure, for which the Government 
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should provide all the necessary assistance lncludinl training and expenise 
to the local youth and encourlle and help them in settinl up their own 
units. The Committee also desire that in order to meet financial 
~quirement for boastinl adventure tourism, bud,et allocation should be 
adequately made. 

Reply of GoYeI'lUlleDI 
The Depanment of Tourism bas constituted the Himalayan Tourism 

Advisory Board-"HIMTAB" in 1987. The Board has representatives from 
the Central Department of Tourilm, State Governments and private sector 
including Himalay'an Experts, Adventure Tour Operaton, Ecologists, etc. 
The Board comprises member! from the Himalayan State of Himachal 
Pradesh, J&tK, Uttar Prade.h, Welt Benpl and Sikkim. The Board has 
down up a preliminary Action Plan for development of adventure tourism 
a coordinated manner. Increased impvrtance has been given in the Central 
Plan of the Department of adventure tourism by enhancing Budget 
allocation. The budget allocations for the last three years as given ~Iow. 

1992-93 203,00 lakhs 
1993-94 344.00 lakhs 
1994-95 467.00 lakhs 

Recommendation (SI. No 11, Para No. 2.41) 
The committee emphasise that concened efforts should be made 10 gain 

advantage through proper support in new area like adventure tourism, 
wildlife tourism, conference tourism, camp tourism, ~tc. which are gaining 
ground rapidly, for the purpose infrastructurelbasic amenities should either 
be developed and made available by the Government or the private sector 
should be encouraged by giving them all about support in this regard. 

Reply of Govemmeat 
The Department of Tourism places great emphasis on the promotion of 

adventure and wildlife tourism, by providing financial assistance to the 
State GovernmentsIUTs for purchase of tented accommodation, 
development of camping sites, construction of forest lodles, provision of 
transport for facilitating wildlife viewing frQm close quarters, fibre boats 
for waterlinked wildlife parks at Perivor, Sunderbans etc. Similarly. funds 
have been provided for provision of basic amenities. purchase of 
equipments for trekkinp.J. shorts, skiin" water sports equipment and 
similar other adventure Mated activities. 

Various agencies are also promoting adventure tourism. festivalsl 
competitions, ~venls such as River Raftinl Meetinl, Himalayan Car Reily, 
Marnthaon, Mountaioeerinl Meet. 

Recommendation (51. No ll, P.... No. 2.42) 
In the past, emphasis on tourism bas been mainly confined to woo 

foreign tourisu by equally. important is the existinl potential in domestic 
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tourism as people needed to know more about their own country also. 
There is • need to live fillip to domestic tonm which has not been given 
rilht attention. Travelling in vuious partJ of the country and learning 
about cultural diversities and life styles of different people apart from 
livinl social and economic benefits to the people, also helps promote 
national intearation. To Fnerate interest i~ domestic tourism, the 
Department of Tourism and other Ministeries in consulation with State 
Tourism Development Corporationa should draw up action plans for 
boosting youth travel and pilgrim tourism. The tourism, travel trade and 
botel industry should, under the overall auidance and directions of the 
Department of Tourism and State Tourism Development Corporations, 
should speedily formulate plans for building up of infrastruture for 
promoting all categories of tourists in the country. 

Repl, of Government 

Recognising the importance of domestic Tourism, the Government of 
India has given due importance to the dcvelopmen't of domestic tourism, 
State Governments are given financial assitance to build tourist 
infrastructure includin. accommodation units suitable for domestic tourism 
at different .,alces. 

Recommendation (51. No. 13, Para No. 2.43) 

In the National Action Plan (1992) the Department of Tourism have 
brought out that Surajkund Crafts Mela and Shilpgram, Udaipur. have 
been a tremendous draw with the tourists. The Committee find that the 
Department intends to set up Crafts villages in different parts of the 
country and provide a boost to the traditional bandicrafts of these regions. 

Rep., of Government 
In addition to Surajkund Craft Mela and Shilpgram Udaipur. 

Department of Tourism has identified Taj Mahotsva at Agra as Craft 
Mela. The artisans from Ministry of Textiles, Department of Handicrafts, 
Department of Handloom. and the State Government participate in this 
mela. 

Recommendation (51. No. 14, Pan No. 2.44) 
The Committee are of the view that on same footing, the Department of 

Tourism in consultation with State Tourism Corporation should arrange to 
exhibit art, culture, craft and cuisine of different States on one platform at 
major important fcativaas such as Kumbh Mela, Navratri Festival, Mela 
F'~tival. Oanesb Chllturthi, Dur,. Puja and olhers for domestic pilgrim 
tourists fer boostinl the traditional handicrafts and skills of the co~~try's 
craftsmen. ' 

.';~',~'~' 

Repl, of Govenuneot 

The Department of Tourism has a scheme under which central financial 
usiatancc is provided to the State Governments for organising food 
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festivals at Dilli Haat, New Delhi, During these feadv .... the concerned 
State Government also arrange cultural programmes Uko folk dance. by 
artists from the respective States. 

RecommendaUon (81. No. 15. Para No. 2.45) 
The Committee are satisfied to note that the Department of Tourism iJ 

conscious of the need for preservation and onriehment of environment 
while implementing schemes for development of tourism in an area. The 
Committee would, however, like to emphasise that Department of Tourism 
in consultation with the State Government Ihould take adequate 
preventive measures for indiscriminate, un-planned and haphazard arowth 
which lead to environmental degradation of the tourist area mainly being 
developed for its natural and scenic beauty. 

Repl)' or GOYel'lUDeDt 

. All the State Government have been uked to formulate Muter Plans 
Which will include a planned growth of tourism in the State. In the State 
Tourism Minister's Meeting held on 4th to 6th AUJUSt the item on 
environmental concerns in tourism was one of the important items which 
were discussed with the State representatives. Various international 
environmental codes were also circulated to aU the State Governments in 
order to sensitize them on the needl for baving a IUltainable tourism 
development in the country. Issues of prbage disposal including the 
menace created by plastic disposal and hygienic considerations were also 
discussed with the State Governments. 

Recommendation (SI. No. 16. Para No. 2.46) 

The Committee are, therefore, sanguine that the virgin beauty of luch 
remote and hilly areas should be maintained. 

Reply or Government 
II is an observation made by Hon'ble Committee, it has been noted as it 

docs not require any specific action. 

Recommendation (SI. No. 17. Para No. l.62) 

The Committee were apprised that instead spreadiD, raoUtcel thinly 
only special ci.rcuits and destinations should be taken up for intensive 
development, So far 11 circuits and 6 destinations had been identified for 
intensive development. besides, five special tourism areu for integrated 
development of tourism facility. It was further broucht out by the 
Deparlment of Tourism that as and when these circuits/ destintions reach 
the prescribed level of development, new circuits / destinations could be 
added,' 

Reply or Government 

It is an observation made by Hon'ble Committee. 
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RecomlMDdalioa (SL No. 18, Pana No. 1.63) 

The National Action Plan for Tourism was finalised three years back. 
But destination ccatres identified for tremendous potential for tourism are 
yet to be developed. The committee feel that concerted efforts are 
required to be made to speed up development of tourism infrastructure of 
identified circuital destinationa. nc Committee desire that a specific time-
frame should also be laid dowD for building tourism infrastructure in 
identified travel circuits and ·destinatioD. Which are in remote and hilly 
ucu. 

Reply of Government 
It is the endeavour of the DepartmeDt of Tourism to speed up 

development of Tourism infrastructure in the identified circuits! 
deatinatioDi. The State Government have been directed to complete their 
work withill liveD time-frames particularly within the given plan period. 

RecollUDendation (81. No. 19, Para No. 1.64) 

The Committee feel that in order to exploit the seemingly endless 
bounties available in India for tourism purposes, the Department of 
Tourism in consultation with State Tourism Development Corporations 
should explore new area of tourism especially in remote and hilly areas 
and build infrastructure there 10 that more and more investment could be 
attracted for Iellin, up facilities in those areas. 

Re,l, or Government 
The ooservations of the Committee are noted by the Government. All 

the State Government / UT. have been uked to prepare Master Plans for 
a planned development of Tourism including ideQtifying new areas which 
can be developed for tonts. 

Rec:ommendatloa (51. No. 20, Pan No. 1.65) 
The Government of India ukeel the Government of North-Eastern 

States to identify four pJacca each for integrated development of tourism 
infrastructure. The Committee note that except Manipur all the other 
North-Eutem State. have identified the places for the purpose. However. 
DO apec:ific funda have been. earmarked in the budget provisions of the 
Department of Tourism (Govt. of India) for development of these 
ideatifaed places. Only durina the regular interectionl with the State 
Governments, the States CQJDC up with proposals for prioritisation of 
projects which Jive an indicatio'll of the probable projeeu 'which can be 
taken up duriDa the year and approximate outlay which could be involved. 
The Committee are also informed tbat only Assam State Development of 
T~urism iii their .pecified area and which lin~ have been sanctioned: The 
Committeo exprell their deep con~m ever the slow pace of approval of 
IOUriam propoaaJs and sanction of financial lIIistance by the Central 
Government. They are constrained to note ·rbat except Assam no other 
North-Eastern State hu .ubmitted propoaala for development of tourism in 
tbeir specified areu. The Committee are of the view that the Central 
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Department of Tourism should emphasise the importance of inte .... tcd 
development of these identified places in the North-Eastern St.tes during 
the interactions held with the Statc Governments for prioritisalion of 
projects for a particular year so that thc proposals for sanction of funds for 
integrated development of these identified places are finalised 
expeditiously. They also desire that other N.E. States be impressed upon 
the submit their proposals for prioritising the projects for sanctioning of 
funds expeditiously. They also suggest that separate funds should also be 
set aside, or in the alternative. preference may be accorded for 
development of special tourism areas and Island Tourism. The Committee 
hope that with the integrated development of these identified areas in 
North-Eastern States the tourism activities will get the desired boost in 
those areas. 

Reply of Government 
During a meeting held on 26th March. 1994 at Shillong. the Union 

Minister for Civil Aviation and Tourism requested the State Chief 
Ministers and Tourism Ministers of North-Eastern States to identify four 
places in their States for integrated dcvelopment of tourism infrastructur.1 
facilities. Excepting State of Manipur. all other North-Eastern States 
identified the places which arc listed hclow. State-wise: 

ARUNACHAL PRADESH ASSAM 
1. Miao ncar Namdhapa 1. Kaziranga National Park 
2. Passighat 2. Manas Tiger Reserve 
3. Ziro 3. Rajiv Gandhi Wild Sanctuary. 
4. Bhalukpang Orang 

1. 
2. 
3. 
4. 
5. 

1. 
2. 
3. 
4. 

MIZORAM 
Thenzawl 
Tamdil 
Berawtlang 
Phawngpui 
Chaltlang 
MANIPUR 
Sendra / Moirang 
Loktak Lake Complex 
Imphal Town and 

4. Guwahati 
5. Sibsagar 
h. Half long 

MEGHALAYA 
1. Balpakaram National 
"I Umaim Lake ~. 

J. Mawsynram 
4. Ranikor 

NAGLAND 

Park 

I. Zuku Valley. Dzulakie 
TRIPURA 

I. Rudrasagar 
Morehh Town on IndomyannHIl' 2. Dumboor 
Border 3. Unnakoti 



DepGrlm~nl 0/ Tourism (GOlll. o/India) sGnclionH 11t~ /oIIowing proj«ts / 
sch~mes in Ihe pIGces idenl(fied by North-Etulem SIllies 

SI. Name of the Project Year of AmouDt 
No. Scheme Sanction Sanctioned . 
1 2 3 4 

(Rs. in lakhs) 
ARUNACHAL PRADESH 
1. Tourist lodge at Passighat 1991-92 24.00 
2. Tourist lodge at Ziro 1992-93 7.98 
3. Tourist lodae at Miao. Dabang 1993-94 4.65 
4. Tourist lodge at Bhalukpang -do- 4.65 
ASSAM 

ICulranp National Park 
1. Purchue of mini buses 1985-86 6.38 
2. Tourist lodge 1990-91 14.81 
3. Upgradation of tourist lodgc," 1991-92 4.20 
4. Tented accommodation 1993-94 14.n 

RaJl. GaAdbl Wild LIfe Sanduary. 
On ... 

5. Tourist complex 1994-95 25.20 
GuwBhati 

6. Upgradation of tourist facilities 1991-92 12.91 
7. Pilgrim cottages at Kamakhya 1992-93 27.C1J 
8. Tourist lodge at Thenzawl 1993-94 10.83 
9. Tourist complex at Half long 1994-95 27.79 
10. Tourist lodae at Tamdil -do- 17.54 
11. Cafetaria with six huts at Aizwal 1991-92 2.3.09 
12. Tourist lodge at Chaltlang 1993-94 17.91 
MEGHALAYA 
1. Provision of water sports equipment 1985-86 48.03 

at Umiam Lake 
NAGAlAND 
1. Tourist complex at Dzulak 1990-91 22.14 
TRlPURA 

1. Cafetaria-cum-tourist bunglow at 1992-93 10.47 
Damdoor 

2. Water sports equipment for 1994-95 6.n 
Damdoor lake 

3. Cafetaria near· Unakoti Rock -do- 4.40 

2J 



'I'M proj«tll'-"" 8t111CtIoMtI ,,,, Nonla·EAItem SllIIa durin, 1M ,., 
19H-9j 

(Rs. in lakbs) 

1 2 3 

ASSAM 

!. Tourist Complez at Half Ioq 27.79 
2. Toumc Complex at aajJv Gandhi Wild· Ufe Sanctuary. 25.20 

Oran. 
52.99 

MANlPuf' 
1. Assistance for provision of publicity material 4.00 

MIZORAM 
1. Tourist complex at S 18.68 
2. Tourist lodae at Tamdil 17.54 
3. Para aailin, 10.25 
4. Tented accommodation 5.02 
5. Purchase of trettin. equipment 5.00 
6. Chapchar featival 3.60 

7. Purchase of water sporta equipment for Tamdil Lake 7.16 

67.25 

NAGALAND 

1. Cateraria at Mbalio Peaeyie Lake 14.30 
2. Tourist Iodp DOU' IbiIIoi Lake 8.72 
3. Assistance for productioa of publicity material 5.00 
4. Para aailin. oqulpmeat 8.35 

36.43 
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1 2 

TRIPURA 
1. Tourist Iodp at PillU 
2. Cafetaria near Unnakoti Rock 
3. Hana &Iidina equipmcnt 
4. Tented accommodation 
5. Water lporta equipment for Damboor Lake 

PrlorillsQliott 01 proJtctVlC1Nma ,M mtlnII tuArlIIIK¥ lor 1995·96 

3 

4.40 
4.40 

12.06 
18.98 
6." 

46.61 

Bued on the dilcu.ioDi with State GOYOJ'IUDCntl of North-Eutem 
States, thc Central J;)cpanmcnt of Tourism hu priori~ shclf of projects 
for an Cltimated COlt of RI. 661.00 IakhI for coDliderin. central usiltance 
durinS 1995-96 u per the State-wile bellk-up Jiven below : 

SI. State Eatimated COlt of projects 
No. (Rs. in Laths) 

1. Arunachal Pradesh 102.00 
2. Allam It!'.OO 

3. Manipur 115.28 

4. Mcshalaya 100.00 

S. Mizorim 125.00 

6. NlJaland 60.00 

7. Tripura 94.00 

Govcmmentl of Nortb-P.utena Statel have been reqUClted to lend the 
IpcCific propoull for developmcnt of tourilm infrutructurc in thcir Statcs. 
lbc Central Department of Tourism is Jet to receive the proposals from 
tbe rapcctive Stato Governments in the North-Eastem rcpon ICC kin. 
central usistanc::e durina 1995-96. 

RecoJDIIIeadatioa (51. No. 21, Pan No. 1.66) 

The Committee DIMe that tourilm in Meabalaya and otber North-Eastern 
Stata is still in an iDf_ .... 0 and the pace of develoment ilflltbe tourism 
sector Is very slow due to low budact. low priority. inadequate transport 
iDd COIIUIlunication fadlities I"CItric:ted area permit IYltem. not activelkeea 
intcrat taken by State Tourism authorities eveD ia utilisation of Central 
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assistance earmarked for them and other local problems. The North-
Eastern is well known for ita scenic beauty and is home to rare animals 
and birds not found anywhere else. The Committee desire that 
Government should initiate special measures for development of tourism 
infrastructure includin, settin, up of a special a,eney for undertakin, 
developmental activities tbere to fuDy exploit the untapped tourism 
potential in the resion which has potential for ltimulatin, economic ,rowth 
of the re,ion. 

Rep:,. of Goy ......... nt 
The observations made by the Committee have been noted for 

compliance. The Department of Tourism has formulated a plan for the 
development of tourism for- North-Eutem States to tap the tourism 
potential of the repon. On ponuance from Department of Tourism. the 
Ministry of Home Affairs bas lifted RAP Re,ulations from Assam. 
Meghalaya and Tripura. This will help the growth of tourism to this area. 

Rec:ommendadon (81. No. n, ra,. No.1. 79) 

The Committee find that the basic transportation network to the tourist 
destinations/circuits in remote and hilly areas are inadequate. inaccessible 
and the si,nificant scope for improvement. The efforts of Department of 
Tourism so far in interacting with Railways. Ministry of Surface Transport 
and Department of Civil Aviation for improvement of transport 
infrastructure did not bCar fruit. It has been pointed out that inadequate 
transport facilities have been serving as a deterrent to the growth of 
tourism in the country. They are alarmed at the complaints received from 
the foreign tourists about narrow roads, congested traffic with pollution 
etc. in some remote and hilly areas. 

Reply of Government 
Ministry of Railways have provided a network of train services 

connectina various destinations/circuits in the remote and hilly areas of the 
country, the details of which are indicated in Annexure II and III. 

Similar information in regard to the services beina provided by Indian 
Airlines is indicated in Annexure IV. 

The recommendations of the Estimates Committee as contained in ill 
S3rd Report have also been communicated to the Ministry of Railways. 
Civil Aviation and Surface Transport for necessary compliance. 

Reply of the Department or ClvO Avladon In reaard to the above 
reeommenclaUoa Is 

Department of Civil Aviation! Airporll Authority of India are making 
constant efforts at improving the airport facilities in ~he N.E. States. 
Development of airports is very costly. Morever, due to the hilly terrain 
there are operational constraints. With a view to provide act equate airlinks. 
scheduled airlines have to offer 10% of their capacity deployed on the 
trunk routes in this region and other inaccessible areas like J&K. 
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Andaman .t Nicobu Islands. The North Eutera Council has also been 
regularly monitOring the development of airport facilitieslairlinks. 
Recently. Itanapr has been linked four times a week to Dibrularh and 
Guwahati by helicopter lerva. 

A detailed statement on the development of airport facilities in the NE 
reaion is attached in A.nncxure V. 

Reeommendo:tIon (51. No. 23. Para No. 1.94) 
The Committee note that .ince substantial investment is required to 

build tourism infrutructure in the country. private investment. would 80 a 
long way in developing tourism in all the States includin, the remote and 
hilly areas where potential for development. of tourism is even more 
pronounced. Entrepreneurs lettin, up tourism units are offered various 
incentives by the Central Government and State Governments, viz. sites at 
concessional rates. interest subsidy at 5% in case of 1,2 and 3 cateaory 
hotels in remote and hilly ucu. Income Tax deduction which have been 
made admissible at SO'" instead of 30'" and exemption form payment of 
expenditure tax for a period of 10 years for the hotels which have started 
functioning on or before 31st March, 1994. The Committee are informed 
that only two State Governments viz. Karnatalea and Meghalaya have 
reduced luxury tax. Accordina to a new item, Madhya Pradesh has decided 
t.o offer a special package of incentives for new toruism projectl and 
expansion. These include complete exemption for luxury tax, sales tax and 
entertainment tax. The Committee desire that the Department of Tourism 
impress upon the other State Governments to offer similar type of 
incentives to malee tourism industry more competitive in anractina private 
investment for tourism infrastructure. 

R~plr ot GOYemmeat 

In addition to Tourism Finance Corporation of India, Industrial Finance 
Corporation of India. State Financial Corporation of India vide Notificaion 
No.4. TH.II (2)188 dated 1.()8·9S State Industrial Development 
Corporations have been included for claiming the interest ~ubsidy at the 
rate of 3 and SOfa on loans granted to the approved Hotel Projects in 1.2,3 
star cateaory and Heritage Hotels in ramote and hilly areas. 

The issue relatina to raising the celing of Expendiure Tax has been taken 
up with the Ministry of Finance. Hon'ble Minister of Civil Aviation '" 
Tourism has written a letter 'to Finance Minister in this reaard in the 
month of August, 1995. The extention of Section 80 IA(4) (iii) which 
expired in March, 94 and Section 80 IA (4) (iv) which expired in 1995 
respectively, had been also taleen up with the Ministry of Finance. 

Durin. the All India Tourism Ministers' conference held in Delhi in the 
month of August. 95 the Governments of Andhra Pradesh, Gujarat, 
Maharashtra and West Bengal have considered to reduce. 
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RlCOIIIIDeIIdIitioal (SI. Nos. 15, 16, Pan NaI. 2.99, 2.188) 
The Committee note that in pursuance of the recommendation of 

National Developmcnt Council the Dcpartmcnt of Tourism bave accorded 
the statUi of an industry to the tourism seetor with the sole objective of thc 
devclopment and growth of tourism. Consequcnt upon the above 
decluation 19 State GovernmentslUTs have since becn accorded thc 
statUi of an industry to the tourism sector. However, moat of tbe States 
still have not declared tourism as. an industry which shows that m~h· 
importance is not being attached by thcse States to tbis sector which has 
tremendous potential for employment seneration and development. 

Expressing the satisfaction over declaring the touism sector as an 
industry, the Committee cannot relilt sayin, that tbis ltep should have 
been taken lon, ago. Thcy would now like thc Govcrnment to draw the 
attcntion of the remaining State GovemmentslUTs to tbe potential of 
emplo)'ll1ent and revenue that would be generated u a result of the JI"Owth 
of tourism and impress up on them to accord the status of an industry to 
tourism as early as possible. 

Reply or Government 
As on date, 22 StateslUTs have declared Tourism as all'o IndUitry. The 

Remaining States were again urged in State Tourism Minister'S Conference 
held on 5/6 August, 1995 to accord status of Industry to Tourism and a 
resolution to this effect was also adopted in the Conference. 

Recommendation (SI. No. 11, Pan No. 1.114) 
The Committee, therefore. rccommed that Government should 

immediately start efforts to hard sell India through a creative and effective 
advertisement campai,n so that awareness is ,enerated among the people 
allover the world, specially in A5ia. African and Latin American 
countries. 

Reply or Govern ..... t 
Regarding efforts to hard sell ·India through effective advcrtisement 

campaign so that awarencas is generated among the people all over the 
world. specially in Asia. Africa and Latin American countries, it may be 
stated that presently advertising campaigns arc restricted to Europe. 
America, Middle Eut. South East ARia and AUitraluia. Since there is not 
enough potential in African and Latin American .. region, the publicity 
campaign in these areas is limited and also due to constraint of funds no 
advertising campaigns arc organised in these arcu.· 

Reeomm~datiOll (SI. No. 29, Para No. 2.111) 
"~.: ';Ibe Committee find that tourism has already cmelled u an important 

, ~ament of Indian economy and has been recognised as an instrument for 
scnenting employment opportunities with significant Iinka.es with aevcraI 
other sectors of tbe economy. A welcome feat of tbe development of 
tourism is that thc labour/capital ratio is more favourable in the cue of 
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tourism dlan many odler iDdUJttiel. The Committee, therefore, urge dle 
GovernmeDt to develop tourism ia remote and billy area at an accelerated 
pace 10 that employmeDt opponunitiel to local youth iP the countryside 
arc also aenerated witb its multiplier effect. 

Rep., 01 Goftl'lUDlDl 
It is a welcome obacrvadoD made by the Commitee. 

Recommeoclaltoa (81. No. 30, Para No. 1.111) 
The Committee DOte that the proarea of iDfrutructural development for 

tourism of plan projcctl sanctioned by the Centre is monitored by the 
Depanment of Tourism Ihrouab iDteracdoa widl respective State 
Government officiaIJ field iaspectioas ud MiDister level meeting, etc. As 
the proposed Monitorial and Evaluation Cell wo~ make monitorinl the 
progress of Centrally assisted tourism projects effCctive, the Committee 
expect that such a cell would be set up early. 

Reply of GOYerDJDeDt 

It is a welcome observation made by Hon. Committee. 
Recommendation (Sl. No. 31, Para No. 3.ll) 

The Committee are informed that the Plan nina Commission has 
approved a Plan Budget of RI. 92.00 CfOrca for the Department of 
Tourism for' ·the year 1995-96, as apiast projecled requirements: of RI. 
126.60 crores. They find that approved plan budJet for Department of 
Tourism is as. 81 lath less than the current yean budget of as. 92.81 
crores. Taking into acrount rate of inflation durin, 1994-95 at 11.41 
percent, there hu been decline (in roal terms) of more than 11 precent in 
the Plan budget for the Department of Tourilm during 1995-96. 

Reply of GOYeI'DIIleDt 
The Department of Tourism hu already requested the Plannins 

~....,~on and min~tfY, of Finance for alloc:tion of Reviled: ,EJciqlatca 
1995-96 by an addition amoun. of lb. 8. 70 cro~ ~pr ~he .!~ar: .i 095·96. 

RKOmmeadatioDS (81. Nos. 31, 33, Pir8 ~".J.14, '3.15) 
The Committee note that the provision under the head 'T-ourism 

Infrastructure' was of the order of Rs. 13.56 crores in the year 1993·94. II 
is unfortunate that there have been lower budJCtary allocationl in the 
lucceeding yean under this .head of the Department of Tourism i.e., 
Rs. 12.26 crores (RE) in 1994-95 and RI. 12.76 crores (BE) for the year 
1995·96. The Committee feel that in order to develop new tourism 
destinations in remote and hilly areas, there is a need for adequate 
investment with a long gestation period to develop infrastructure. They are 
of the view that RI. 13.50 crorca to invest in infrastructure is meaJrC sum 
compared to the expectation about earninp from developing tourist 
aeoeratin& destinations in remote and hilly areas. The Committee desire 
the Depanment of Tourism to asain approach the Planning Commission 
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for increase in budaetary allocation further for infrastructural 
development a part of this forms the very foundation for development 
of tourism in remote and hilly area. 

They would like to be informed about the positive efforts made by 
the Department of Tourism in tbat direction. All over the country there 
is considerable scope for improvement in the infrastructure for the 
tourism sector. In order to ensure that tourism becomes a major 
economic activity in India and that the country achieve a rightful share 
in the international tourism, it is imperative that the Department of 
Tourism usumes a biller role in the infrutructure development of 
tourism supported by matching budgetary allocation. 

Repl, of GoftrDIDeat 
The Department of Tourism has formulated proposals for 95·96 with 

thrust on development of Tourism infrastructure facility impressed upon 
Planninl Commission to allocate higher bud.etary provision to the 
extent of Rs. 35.85 crores as alainst Rs. 13.56 crores in 95-96. The 
approval of Planning Commission is awaited. 

Recommendation (SI. No. 34, Pan No. 3.16) 
The Committee note with concern that no separate allocation is beinS 

made in the budget for the development of remote and hilly areu. The 
Committee, however, desire that the Department of Tourism while 
prioritising tourism scheme. of State Governments for sanction of central 
usistance should Jive preference to tourism projects in remote and hilly 
areas and that a portion of funds exclusively for development of tourism 
in remote and hilly areas should be earmarked in the budgetary 
provisions of the Department of Tourism. 

Repl, of Government 
The Department of Tourism is SivinS considerable importance for 

development of Adventure Tourism and hilla reaeareh in remote and 
hilly areas of the' country. The North East States are also beina 
persuaded to develop tourism facilities in their respective states 
particularly hilly areas. Since most of the delivery systems like land, 
roads, water supply, electricity amenities etc. and control systems like 
law and order and regulations are within the purview of State 
Governments, the Ministry of Tourism has taken these issues up with 
the Chief Secretaries to make priority allocation of funds for Tourism 
Development. 

RecommendaUon (SI. No. 36, Para No. 3.28) 
The Committee note that presently foreign tourist arrivals in India is 

only about 0.4% of the total farclan tourist movement all over the 
world. It is saddening to note that it has further declined to 0.35%. In 
order to increase India's shire in world tourism and to attain 1 % within 
the next five years as ~nvisased in the National Action Plan for 



Tourism, it is imperative that the development of infrastructure in tourism 
should be of world-class. 

Reply or Govemment 
Tourism has been declared as priority sector for foreign investment and 

it is expected that quality of tourism infrastructure will improve with the 
flow of funds from foreign investors. 

Recommendation (SI. Net. 37, Para No. 3.48) 
The Committee: note that the Department of Tourism, Government of 

India, docs not on its own undertake an activity for development of areas 
for tourism. It considers extending financial assistance to the State 
Governments for creation of infrastructure facilities etc. on the basis of 
prioritised proposals received from the concerned State GovernmentslUTs. 
The Committee arc informed that inspite of repeated requests, if State 
Governments do not respond. the Government of India cannot directly 
take any steps for development of destinations circuits for Special Tourism 
Areas since development of such ~llIees is primarily the responsibility of 
the State Government. 

Reply of Govemrnent 

It is an observation made by the Hon'ble Committee. 
Recommendation (SI. No. 38, Para No. >3.49) 

The Committee find that despite thl.' prioritisation of various projects 
during a particular financial year hy respective State Government for 
sanction. the fund .. allocated to some Shlles remain unutilised at the end of 
the year. According to the Department of Tourism, these funds arc not 
allowed to remain unutilised us they lire diverted to other States 50 that 
the entire outlay is utilised every ~'cur. The Committee deprecate this 
tendency of diverting funds allocuted tn a particular State being allowed to 
be utilised by other States. In their opinion. it may so happen that the 
funds. earmarked for a lesser developed and backward State lackins in 
expertise and nece5Sary initiative may be transferred to morc resourceful 
States. They arc afraid. that. this may lead to unharmonised growth in 
development of tourism in all parts of the country and perpetrate under 
development in Ie" .. developed States. The Committee therefore, strongly 
recommend that the funds allocated fm a particular year, to State. which 
remain unutiliscd in that year should nnt he divertcd to any other State. In 
connection. the Committee would recommend that concerted and 
strenuous efforts be made by thl' ocpartment of Tou';sm by actively 
pursuing the maiter with the coneernl.'d State Government and holding 
quarterly meet in .... whenever necessary at the Secretary's level to ensure 
sanction of funds to the Slates for whom these have been earmarked. The 
Department of Tourism should revilmp their system and procedure to 

, ensuTC that the States arc meted out just and fair treatment by the Union 
GovcntmCnt and that they arc not deprived of due share of searce 
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national reaourcea for their deveIopmeatai IChemeI in tourism on which 
tbey may not be aware of the latest benefitl sa States should also be 
provided requisite expertise and pidaace ia the formulation of specifIC 
proposals for development of tourism. The Committee would like to be 
apprised of the remedial measures taken in this regard. 

Reply or Goftl'DllleDl 

Projects for central assistance are priori tiled on the basil of specific 
c:oncept plans prepared by tbe State Governments wbieb are discussed in 
detail witb the officers of DOT. The State Govt. offacers are invariably 
given proper guidance and tec:bnical advise at the time of dilcuuioo for the 
preparation of detailed project proposals. They can also util~ the services 
of CPWD and other Central Government aaenc:iea in tbe preparation of 
projects. The State Governments are allo welc:ome to leek clarification and 
advise from the officers of Central Department of Tourism a and wben 
required. 

New guidelines have been issued for submitting projec:tl which are more 
flexible and encompusca more cateJOrica of projects. 

Recommendation (SI. No. 39, Para No. 4.31) 
The Committee note that remote 'Y'ea wbic:b are very difficult to reach 

became uneconomic: route for ~e airlinea and tbat they do not desire to 
run operations on tbcsc routes. Dey vicw with concern that most of tbe 
tourist deltinations, being developed in a remote and biUy area 'would fall 
in this category and that air-transportation scrvic:a may become the main 
binderinl factor in development of tourist areas. The Committee 
appreciate that tbe Government is COnac:ioUi of need of air transport 
scrvic:cs to remote and mac:c:euible area to briog tliem into the main 
stream of national life. All schedule airlines have been uked that half of 
their flights should run on branch linea which cover UIlec:ollomic routea 
also. The Committee recommend that while approving Ic:bedule airlines to 
operate on trunk routes and brancb lines, it should be made oblilatory to 
them to operate their fliahts to lOme of the remote and hilly areas, where 
facilities eXist for promotioD of tourism in those areas. The feasibility of 
belicopter service to tbese area includinl certain stations in. Himachal 
Pradesh where Vayudoot scrvice bave been witbdrawn should 8110 be 
examined by the Deptt. of Ovil Aviation. 

Reply or Government 

The rec:ommendations of Coanmittee bave been forwarded to Deptt. of 
Cvil Aviation for ncccss:."Y compliance and commen~. 

Reply or the Department or CIYII A vlatloD In "lani to the above 
recommendatioD Is: 

Observations of tbe Committee bave been noted. 
Guidelines already exist for scheduled airlines to deploy a minimum 
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percentlJC of the caplldty deployed OD trunk routes in hilly and 
inaccessible relious. A beainoina bas been made in commencio, helicopter 
services on .ublidised buia to conoect 1tanaaar (Capital of Arunachal 
Pradesh) with Guwahlti and Dibru,arb by Pawan Hans Ltd. Govt. of 
Himachal Pradesh has entered into ID qrcement with a private operator 
for providinJ helicopter IOrvicca ill abo Stale. 

Recom ......... tIoa (81. Ne. 41, .... No. 4.41) 

"The Committee view that altboup IOOIMJllic ¥iability ia definitely one 
of the major criteria for CODJtruCtioa of .. airport JCl the IOcio-cconomk 
aspects cannot be overlooked, especiaU, ia cue 01 a developin, country 
Hke India. They also lay empbaaia OD tbe filet tbat c:oaatruction of ID 
airport at new destination for dcvdIopmeat of tourism potential in remOIe 
and hilly areas may not neceuarily be economicaUy viable as these areas 
may be inaccessible. They were apprised that earlier Government used to 
provide budgetary support for such projects, but have been discontinued 
now. The Committee desire reconsideratioa of budaetary IUpport for 
construction of airports in remotclhilly areas ad ill iIIMda ncar the touri .. 
generating destinations, which arc heiDI kept ill abcyaace due to financial 
support." 

Repl)' of Go ........... 

The Government ia fully conscioUi of the aee4 of brinain, the remote. 
inaccessible and Hilly Areas i,nto the mainstream of national life. It is the 
constant endeavour of the Government to provide Airlink to these areas to 
the extent possible. National Airports Authority have proposals for the 
constructionlupgradation of aerodromes .uitable for operatioll of small 
Aircraft at Kargil, Kishtwar and Rajouri in J&K State. National Airports 
Authority also has a proposal to construct an Airport - at Tura in 
Meghalaya. 

The recommendations of the Committee have also been forwarded to 
D.epartment of Civil Aviation for necessary compliance and comment. 

Reply or the Department or Civil Aviation In reaard to the above 
rel:ommendation is: 

Observations of the Committee will be brought to the notice of Ministry 
of FinancelPlanning Commission. However, so far as 1995·96 is 
concerned, Planning Commission has provided Rs. 30 crores for the 
following four projects. 

(i) Extenstion of Runway at Guwahati Airport. 
(ii) Construction of airport at Androth (Lakshadeep Island). 

(iii) Electric & Civil Works pt Aprtala, Jorhat, Tezpur for navigational 
aids. 

(iv) The extension of runway at Jammu and construction of runway at 
Kargil. 
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Rec:ommendatJoD (81. No. 41, Pan No. 4.49) 

The Committee would like to express their happiness about .the 
liberaliscd policiea of the Government in permitting private airlines .to 
operate. Under the Air Taxi Guidelines. air taxi operators are ·free to 
make operations on 93 aerodromea which include; aerodrome in the North 
East and remote and hilly arcu. Under the guidelines laid down by the 
Department of Civil Aviation the permission is granted to operate on 
remunerative routes .. well .. on other routes bued on 100.50.10.1. That 
is if they are planning 100 flipts on the trunk routes, they have to have SO 
flipts on the branch lines, 10 flipts to the North East, Jammu and 
Kuhmir, Andamans and Labhadweep and one percent of these flight 
intensively in these are... However, the Committee would like the 
Department of Civil Aviation to ensure that the operation of the scheduled 
airlines in remunerative routcs vii-a-vii other routcs are adhered to in 
letter and spirit and that there is no slippage in respect of other routes. 

Repl)' or Covenment 
The recommendations of lh.; Committee have been conveyed to the 

Department of Civil Aviation for necessary compliance and comments. 

Repl)' or the Department or CIvil Aviation In retard to the above 
recommendation II: 

According to information available, Indian Airlines has deployed 14.7% 
of their capacity, deployed on trunk routes in the NE region. According to 
the latest winter achedule for all operators published by Directorate 
Oeneral of Civil Aviation, the following stations in the North East have 
scheduled air services as per details below:-
Station Connected b)' 

1. Asartala 

2. Aizawal 
3. Dibrugarh 

4. Guwabati 

S. Imphal 
6. Jorhat 
7. Lilabari 
8. Silchar 
9. Tezpur 

10. ShilloD, 
11. Dimapur 

Indian Airlines, NEPC, Vayudoot 
Modi Luft 
Vayudoot 
Indian Airlines, NEPC. Vayudoot. 
East-Wcst Airways. 
I"dian Airlincs, ModiLuft, 
Vayudoot, NEPC, Jct Airways, 
East-West Airways. 
Indian Airlinel, NEPC. 
Indian Airlincl, NEPC, Vayudoot. 
NEPC, V'l)'udoot. 
Indian Airlinel, NEPC, Vayudoot. 
Indian AiriinCl, NEPC, Vayudoot. 
NEPC, Va)'udoot. 
Indian Airlincs, NEPC. 

Due to Ihortage of aircraft I crew, it is possible that some flights have 
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not been operating OD regular basis. However, tbe above list shows that 
points in the North Eut have been airlined both by Indian Airline. and 
Private Airlines. 



CHAPTER III 

RECOMMEND A nONS IOBSERVA nONS WHICH TIlE 
COMMITI'EE DO NOT DESIRE TO PURSUE IN VIEW 

OF GOVERNMENT'S REPUES 

RecommendaUoa (SI. No. rt, Pan No. 2.113) 

The Committee appreciate the efforts bein, made by the Department of 
Tourism in regard to publicising tourism in India and abroad. They are 
happy about changing the whole concept of marketin, India u a 'specific 
~stiDation' instead of 'generalised destination', thereby changing the 
strategy to concentrate on specified circuital destinations in overseas 
publicity proFamme. The edlphaais is now on direct promotion by way of 
lOin, directly to the consumer. The Government also propose to intensify 
the promotion of remote and hilly areu throup advcrtisina bot'l in print 
and electronic media, dislribut\on of publicity material, extending support 
to tour operators I travel agents, through fairs and festivals through direct 
mailing and throu.h posters, films, audiovisuals and multi vision 
presentations. The Committee, however, feel that most important problem 
faced by the industry is that the Government is unable to reap the fruits of 
the revolutionary changes taking place in satellite communication network 
throughout the world. They are of the opinion that the Department of 
Tourism should make usc of the vast opportunities thrown open by the 
modern satellite system network to promote the image of India in the 
international arena as 'destination India', especially the '~esscr known 
destinations' in remote and hilly areas being developed as tourist 
destinations. The Committee is hopeful that in the process, curiosity on 
India will be generated. 

Reply or Government 

The Department of Tourism through the network of its overseas tourist 
offices promotes tourism from different regions to India. One of the major 
activities for promotion of tourism concerns advertising various tourist 
destinations both in local print as well as electronic media. Presently, the 
strategy to market India concentrates on specific destinations in the 
overseas pubiicity programme, the emphasis being on direct promotion by 
way of going to the consumer. This is done- through participation in the 
consumer fairs as also dir~(,.1ing the message to the consumer, 

Due to budgetary constraints, it is, however, not possible to use 
electronic media extensively~ As and when the additional funds are 
available, steps will be taken through our overseas tourist offices to use 
electronic media extensively. 

36 
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Rec:oauoendatlon (SI. No. 41. Para No. 4.SO) 
The Committee desire the Government to ensure that airfligbu to 

various destinations in remote and hilly areas and in Islands should be 
done in a planned manner in consultation with the tour operators in the 
interest of tourism promotion. They are hopefull that Government would 
undertake sustained efforts in pcnuadina Indian Airlines. Vayudoot and 
private operators to participate and contribute to development of air 
linkages to various remote and hilly areas from the view point of 
augmenting tourist arrivals. 

Reply of Goyernment 
The recommendations of the Committee have been forward~d to the 

Department of Civil Aviation for necessary compliance and comments. 
Reply of the Department of Civil A vlalion In reaard to tbe above 

recommendation Is; 
Observations of the Committee have been noted. However. it has to be 

mentioned that Indian Airlines is facing acute shortage of aircraft and 
Flying Crew and therefore not in a position to expand its operations in the 
North-East; Vayudoot has virtually ceased to operate and it will take 
considerable time before its operations could be resumed in the region. So 
far as private scheduled airlines arc concerned. it is for the operator to 
decide on the points of operation. Keepina in view the operational 
constraints and economic viability of the route. 



CHAPTER IV 

RECOMMENDA nONS I OBSERVA nONS IN RESPECT OF WHICH 
REPLIES OF THE GOVERNMENT HAVE NOT BEEN ACCEPTED 

BY THE COMMllTEE 

RecommendatloD (81. No. " Pan No. 2.31) 

The Committee would rather recommend a very active role for the 
'Department of Tourism to set up separate Joint Task Force with respective 
State Governments in the Himalayan Ranges for identification of facilities 
and amenities needed for tourists in the resions and the Central assistance 
required for their development, instead of await ina proposals from these 
States. 

Repl, or Government 

The Department 01 Tourism welcomes, the observation of the Committee 
and will cxamine the pouibilities of setlin, up Joint Task Force w(th the 
Himalayan States to identify facilities and amonilia in this rcglon. AI of 
today the State GovernmentS alon, with the I Centre are taking up 
measures to set up adventure sports activities in the Himalayan relions. 
The States arc also fonnulatin, ~r Plana wbich will i~ntify facilities 
required for tourists and wDl alsO examine the broader aspects of 
employment ,eneralion and development of the Himalayan re,ions. 

RecommeDdatlon (51. No. 35, Pan No. 3.27) 

There is DO five year pcnpective plan drawn up by the Department 01 
Tou .... for development of tourism in remote and hilly areas spcciflCllly. 
The Committee are happy to Dote that all the State Govts. have been 
requested to draw a masler plan for the development of tourism in tbeir 
respecti,ve . States includin, remote and hilly areas to enable the Central 
Govt. to have a comprehensive picture of the entire country State wise. 

Repl, of Covertuileol 

Preparation of muter plaa 'for Allam is in propeu andpaa. for other 
North But States be" allo beeR _cd by the Plaoni... CoInmiaion to 
prepare Master Plans. 
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CHAPTER V 
RECOMMENDATIONS IN RESPECT OF WHICH FINAL REPLIES 

OF GOVERNMENT ARB STILL AWAITED 
Recommendation (St. No. 24, Para No. 2.95) 

Since most of the projects in Special Tourism Areas remain to be 
developed and offered incentives for their early set up. The Committee 
urged the Central Government that this deduction for granting exemption 
from payment of expenditure tax for 10 years should be extended to the 
hotels which .tart functioning after 31st March, 94 lpecially in remote and 
hilly areas. The Committee also desire that Central Department of 
Tourism should examine the need for extending 100% income tax 
exemption for a period of five years to hotel industry in newly identified 
remote and hilly areas for promotion and development of tourism. 

Reply or GOYerameat 
The issue for exemption of expenditure tax for hotels bein, set up in the 

specified tourism areas is beiDI taken up separately with the Ministry of 
Finance. 

NEW DELHI; 
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Annexwe-l 

51. Stales Projeetl Vear Amout 
No. .. nctioned 

----" 
2 J 4 S 

(R •. in 1Akh) 

1. Alum -Pillrim Cottages al KamakhYJI lm-93 27.09 

2. Bihar Tourist Reception Centre at -do- 2O.S5 
Bodhgaya 

- Vatrika at Pilln" Saheh 1993-904 21.93 

3. Himachal Pradesh - Const. of Tourist Lad,e at Poonta -do. 27.11 
Sabeh 

4. Jammu and Knhll'ljr - Pllarim Sheck al Katra 1992-93 18.7S 
- Tourist Comrie x at Kalrll -do. 15.98 
- Valr! Niwa~ nl Shawan -do. 45.00 

Tented Accommodation at Mata ·do· 10.38 
VaishllOdevi 

S. Kllraataka Conlltruclion .,r Vatri Niwas at -do. 46.05 
Srinpri 

- Construction nf Sulabh Sochayalya at -do- 2.58 
Gulberp 

- Vatri Ni~'lI~ nt Gulberp 1994-95 49.06 
~ 

6. Kerala - Tourist Lodg.. ..I Guruvayur 1992·93 49.50 

7. Madhya Pradesh - Pilarim Sheds nnd Puhlic facilities at 
Ujjain 1992·93 4.66 

8. Tamilnadu - Yern NiWA~ at Ramethwaram. -do- 44.70 

9. Rajasthan - Vatrika ot Ajmer 1991-92 26.99 
1. Pilgrim Sheds at Vishram Sthali. 

Ajmer 1992-93 
a) Raen Ba,era 10.28 
b) Pucca SInll:tur .. 24.38 

2. Public CoOllveaienee. at Vllhram IAI 
Sthali 



04......,.11 
F.1IiIia lor lOurDts 011 NonhNSl FrontIer RlIIlw, 

Tbe foUowin. fKilities arc provided by the Northeast Frontier RailwaY' for 
the tounsta:-

(i) T,.", Cou«riItl PIItca 01 Tourisl I"tertll 
Indian Railway arc providina min services connec:tin. important rail heads 

in different pull of the country to the North Eastern Rqion pIaca of tourist 
interest • uader:-
Ca) DAIUEELING 

Senina Rail held 
Distance 
Coaaectin Trains 
- From ~ 

- From Calcutta 

- From Bombay 

- From Soutb 

From Jammu Tawi 

(b) KAZlRANGA 
Servina Rail held 

Diltance 

: New Jalpai,uri 
: 88 kms. 

: S622 N0rtbc8t EIprcu 
2424 Rajdhani &pre. Wecltty 
6510 A.A. ExpreII 
4OS6 Bnhmaputrl Man 

: 5659 Kamrup Express 
5657 KlRChanju._ Express 
3148 Darjeelin. Mail 
3141 Teesta Tonba Expreu 

: S645 Dadar Guwahlti &preu 
(Bi-Wectly) 

: 6321 Trivandrum Exprell (Weekly) 
6313 Cochin Ex~ (Weekly) 
6519 Banaalore mpreu (Weekly) 

: S6S2 Lohk Exprea 
(Wcckly) 

: (i) Jorbat 
(Ii) Mariani In. 

: f/7 bas. from Jorbat and 
115 kIDs. from MarUai In. 

(AU touriItJ blVe to underJo tnnsbipment from BG to MO It Lumdina 
J .... break of .UIC poiat.J 

Coancctin tnias 
- From t.= .. 

(c) MANAS: .............. 
DiIIMce 
Ca._ 'iItt,.... 
- p.,. Delli .. 

- r:n. c.ana .. 
- Flea ....., Side 

- r:n. s.dI Side 

-41 

: 5907 Bnblllpum Alum Mail 
S90S K .... rup ExpRu 

: ......... 
: 40 b.. 

: 5610 A.A. a.,... 
.. 8mb. pc ...... 

: 5659~E...-
5657 Je ......... &pi.-

: 56&S DedIr o..8I.ti E...-
(I6-Weeklr) 

: 6321 Tmm' -*t .... __ 1iIrP· (W..tIy) 
Oil CodIIII 1IIp. (W""') 
6519 8 • 'xc lip. (W..u,) 
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(d) SHILLONG 
Servia, Rail M8CI ; o.w.Md 
~ ; 103 kIDI. 
Couec:Iia, traiDI 

;5622~~ - From Deihl Side 
2i'2i' RajdIIMi BlIp. (Weekly) 
5610 A.A. ~ 
4056 ........... MIlD 

- From c.Jcutta SIde 56S7 Itl8cblllljup Exp. 
5659 x..., Exp. 

- From Bomblly Side : 564' Dedu O ....... tl Exp. 
(BI-weekly) 

- From Soutb Side : 6321 TriYUdnaID Exp. (Weekly) 
6313 CocIWI Exp. (Weekly) . 
6519 BaapIore Esp. (Weekly) 

- From Jaaunu Taw( 5652 LobIt Exp. (Weekly) 
(e) JALDAPARA 

Servin, Rlil bead (i) HMimll1l 
(ii) New A1ipurduar 

Dimaee 10 ~. from HuiIDllI1l 

CoaaecIin, lI'ainI 
- From Bihar Side 5716 Narbtiya Ganj-Tezpyr Exp. 
- From Delhi Side S622 UP Northual Exp. 

5610 A.A. ElIp. 
4056 Brahmaputra Mail 

- From CaJc:UIta SIde : J659 Klmrup Exprea 
.5657 Klnc:han;angha ElIprns 
'141 Teac .. Tonha Express 

- From Bombly Side 564S Dadar-Guwahati Exprea 
(Bi·Weekly) 

- From Southern India Side 6321 Trivandrum Exp. (Weekly) 
6313 Coc:bin Exp. (Weekly) 
6519 Buplore Exprea (Weekly) 

- From Jammu Tawi S6S2 Lobit Express (~eekly) 
(I) KAUMPONG 

Servin, Rail bead New Jllpai,uri 
Dillinee 69 kills. 
Coanec:tin, trains From Delhi aide 
ume u indicated apint hemea) above. From Calcutta aide 

From Bombly side 
From Southern aide 
From Jammu side 
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(ii) Sp«iII/ TOwVt T,..,in on Buddhist Circuit 
Indian Railways have desiped a special 2701 kms. Ion, tourist c:in:uit to 

cover places of Buddhist importance on which a Palace-on-wheell type 
tourist train will operate. Its itinerary will include Calcutta-Gaya (Rajair-
Nalanda)-Varanasi (Samath) Gorakhpur (Lumbini-Kushina,ar)-
Bhubaneawar-Puri-Calcutta. 

Bids were recently invited (upto 25th July, 94) from private sector 
tourist train operators for ownership, marketin, and mana,ement of tbcle 
traW. Bids have been received and are beina evaluated by a Tender 
Committee. S~bjcc:t to suitability of bids, it is expected- that the above train 
would be introduced by the end of 1995. 
(iii) Sttllldtud Cire., Journey Tickets 

Northeast Frontier Railway have sponsored 29 Standard Circular 
Journey tickets from 10 stations of N.F. Railway namel)'--Guwabati-6 (2) 
Silipri In.-4 Dharmanapr 2 (4) Dimapur-2 (5) Tinsukia Ja.-2 
(6) Dibru,arh Town-2 (7) New Bongaigaon-2 (8) Katihar In.-3 (9) Silchar-
2 (10) Alipurduar In.-4 
(Iv) New Trains Introduced on N.F. Railway 

To meet the requirements of tourists and the seneral public, the 
following new trains have been introduced on N.F. Railway with effect 
from lit July. 94:-

(a) New Delhi -Guwahati Rajdhani Exprc. 
(Weekly Service) 

(b) Sealdah - Katihar Express 
(c) The frequency of 31411.H42 - Tecsta-Tonha Exprcu has been 

increased from 3 days to six days 
a wcek. 

(v) Reservation Quota for foreign To"rists 
Reservation quotas have been earmarked for the foreign. tourists by the 

trains and classes as indicated below:-

Trlin No. 1st A.C. 2·Tie 
A.C. 

J.Tler AC 
AC Chlir 

2423 ON Ibjdbui Expea 2 4 ~ 

3144 ON Darjeelln, M8iI 2 

Sleeper 

-----------------------N.F. Railway can consider giving quota in various other trains also but 
unfortunately. there is no demand for the same. The lack of demand may 
be attributed to the restrictions prevalent at present in the northeast 
Region. 
(vi) Rail Week-Ende,s 

For the fint time in the country. the concept of Week-ender Holidays 
bas ,been introduced by Indian Railways for both domestic and foreign 
tourists. The Scheme facilities tourists to avail a week-end of holiday at a 
nearby tourist dcatinalion. aexetAiblc by a convenient overnipt train, 
commcnc:ina the journey on a Friday evenina and retumina to the place of 



residence 00 Monday momiDa with aU lfO¥ad arraDlcmeots at dCIIIdDatioo 
ltatioa beiDa provided by the c:oaceraed State Tourism CorporaticJb. This 
dcme is abo beia, lauacbod ia the North EuacraRcgion. The N.F. 
Railway bu beld detailed dilcullioaa with the State Tourism Development 
CorporatioDl for iDduction of Week-ead PICb.e Toun on followin. 
circuits:-

(i) Guwahati-HaOong-Jatiap-Guwabati 
(iI) Guwabati-Halutpon.-Tipi-Ouwshati 

AI lOOn u the State Tourilm Corporatioa convey their concurrence to 
tbe proposed scheme, the pacta. tours wiD be launched. 
(vii) Scheme 0/ RIIlI_, Hoteb 

Indian R.nw.,. have formulatod a pIaa to provide Iud for ICttina up a 
chain of Railway Hotels on 'Build and Operate' ... 81 saatioDl of tourists 
importance. On the N.P Railway, Barpeta Road, Darjeelia. and 
Guwshati Rat, .. y stations have been identified for construction of 
Railway Hotcls. 



AIlllalUW-III 
FIICIJItia lor tollrlm 011 NonII EtaIern RtIilwGy 

North-Eatcm Railway coac:ep1I IOIIIC of dae importaDt reup. 
historical and pHpim pIaca which are viIited by local aod foreip tourists. 
These are: 

(1) Lumbini (2) ICUIbia ..... 
(3) Kapilavastu (4) P .... upad Hath ICrved via Gorathpur 
(5) Mathun (6) VimdaVIII 
(7) Aan (8) VanDIIi 
(9) Allahabad (10) Ayodbya (Katra) 

(11) Vindyacbal (Madbosinp) 
(12) Ruual 
(13) Kumaon HID (lCathJOdam Station) 

To promote Ioc:al and foreip tourism, • nuPlber of atep' have been 
taken to improve the rail servic:el. 
Extension 0/ Train 

(1) J01913020 GorGlchpur-Howrah Expral bu been eltended uplO 
KiltJaaodam to serve KumlOn ReJion. 

(2) 5081/S088 GorGlchpw-I."",." Tawl &pra8 bu been extended 
upto Banum to facilitat., pHpims of Bihar and Uttar Pradesh to 
visit Jammu Tawi for "Mata VaisbDO I)eyi- and .. Amar NathOO 
Temples. 

(3) AMMMgtu-NautGnWG Shuttle Service hu been extended upto 
Gorakhpur ~o enable Iocal.and foreiJII tourists to vilit Kapilavastu, 
Puhupati Natb Temple in Nepal. 

(4) SOOJ/S004 au"".·a..uri Up,... .... boca diroc::tod to run on N.F. 
Ranway to enable pilpiml to vilil Sam.th, Vuanui, Allababad, 
Vindyaebal via Madbosiqb Station. 

(S) 501215011 GorGlchpur-CocJein-RIIPIi s.,... 'Upral bas been made 
four days in • week to provide quick and direct train lervicca from 
South Indi •. 

New Trllilu Introduced on N.E. R.ilwtly 

The followinl DCW traina have been introduced on N.E. Railway w.e.f. 
1.7.1994. 

(a) A bi-wcctly exPreJI bctwccn DeIbi-Samstipur. 
(b) A bi-weetly exprell between Delbi-Mazaffarpur. 
(e) A daily Expreu between Delhi and KathJOdam. 

4S 



Ruervtllion QUOIIJ for Foreign TourUu 

2.553 UP Vaishali Express 
1016 UP Kushinagar Express 

SlandiJrd Circular Journey Ticuu 

A. C. Sleeper Sleeper Citus 

2 Berths 4 Berths 
2 Berths 

North Eastern Railway have sponsored 34 standard circular journey 
tickets from 8 stations of N .E. Railway namely-Gorakhpur~ 
(2) Samutipur~ (3) Muzaffarpur-S (") Hazipur-3 (S) Darjeeling-2 
(6) Payagpur-l (7) Raxaul-l (8) Nautanwa-l. A Circular Journey 
Ticket enables a tourist to see a number of pJac:es on fIXed itinerary . 

These 34 Standard Circular Journey tickets covers a number of places of 
tourist interelt all over India and are iuued directly from the Itations 
without any authority letter from the Head Quaner Office. 
Indrtlil PtU$U 

The facility of Indrail Pass is provided at Gorlkhpur Station. These 
passes are issued to foreign nationals and NRIs againlt payment in US S 
and Pound Sterlin&. It entitles the holder to tnvel as they like from any 
point to any point in a .clus it is iuued for. 
Rail Week-Ender 

On the N.E. Railway two Weekend pac:lta,es have been planned. 
(a) Delhi-BareiJIy-Delhi 
(b) Delhi-Nainital-Dolhi 

Sch~1M 0/ 100 HOle" 
On the Nonh Eastern Railway . Stations viz. Balnmpur (2) Gorakhpur 

(3) Naugarh (4) Rajgir (SO Ruaul) (6) Samath (7) Kathsodam have been 
identified for construction of Railway Hotels. 



Indian Airlin, S"vic" 10 JIIIMI" & Kalunir 
FLIGHT NO. ROl1TE 
SRINAGAR 
IC·827 
IC·828 
IC-823 
IC·824 
IC-82l1822 
IC-429/430 

LEH 
IC-829I830 
IC-48V482 
IC·8251826 
IC-483I484 
IC-429/430 

Dclhi-Srinapr 
Srinapr-Dclhi 
Delhi·Amritaar-SriDapr 
Srinapr-Amritsar-Dclbi 
Dclbi·Jammu-Srinapriretum 
Srinapr-Leb·Srinapr 

Delhi·Leh-Delhi 
Dclhi-Leh-Dclbi 
Delhi·Jammu·Lehlreturn 
Chandiprb·Leb-Cbandilarh 
Srinapr·Leb-Srina,ar 

Indian Airlinn Servicu 10 Nonh wI SIGIio" 

ROUTE 

Calcunal AgartaltVCtJlcuna 
CtUCUtlai AgartaWCtJlcutla 
Guwahatil AgartaWGuwahal; 

Annexure IV 

FLIGHT NO. 
AGARTALA 
IC·74JI742 
IC·74J1744 
IC·7051706 
DIBRUGARH 
IC·70J1702 
IC·70JI704 
DIMAPUR 
IC·2571258 
IMPHAL 
IC·7071708 
IC·2S31254 
IC·2551256 
JORHAT 
IC·213 
TEZPUR 
IC·213 
SILCHAR 
IC·2531254 
IC-2551256 
IC-2111212 
IC·2591260 

CalcuttalGuwahatVDibrugarh 
CalcllltalGuwahatVDibrugarh 4 RT 

CaicullalGuwahalVDinulpur cI RT 

ClJcllltalGuwahati/lmpha/ &: RT 
Calc",talSilchtullmphtJI &: RT 
Calc",talSUcluullmphai cI RT 

Calcllltal1'ezpurllorlulllCIIlt:utta 

CtUCUllalSilcluullmpha/ &: RT 
CllJcunaiSUclulrllmphlll cI RT 
CakuttalGuwalultVSildtar 4 RT 
Calct,nalSilchrlCllJcunIl 

47 



FLIGHT NO. 

IC707nOS 
IC703I'1CM 
IC71tn12 
IC-70S1706 
1C879 
IC-889189O 
IC-229123O 
IC-2111lU 

ROUTE 

CalcuttalGuwabadllmpbal 4: RT 
CalcuttalOuwabatilDipria A RT 
CalcuttalGuwabalil'CM:ulta 
GuwabatVAprtaJaIOuwabati 
DelbilBqdopaIGuwlbatilDelhi 
DelbVOuwlbaliiDelbi 
CalcutalGuWlbadlCalcutta 
CalcuttalGuwahatiiSildlar 4: RT 



Arunachal PrtIdesh 

SmaU airports in the Arunachal Pradeab namely Along, Dap'rizo,Ziro, 
PlSlipat and Tezu w;.u be renovated suitably for operation of 0·228 class 
of aircraft, tbough some of the airports are fit for operation as present. as 
and when request is received from Airline OpcntoJ'l to air link above 
places. 

North Lakhimpur (LiJabari) in Assam Dearest to Itanagar is being 
developed for BI· 737 operations to meet the requirement of Itanagar. The 
work is being awarded shortly. 

Assam 

Ouwahati Airport has all the landing and navigational aids. Radars 
(MSSRI ASR) have also been installed at the cost of Rs. 28.15 crores 
without budgetary suport from North East Council and will be 
commissioned in January, 1996. Expansion/Modification of terminal 
building. work is in proareSl after completion. it will be suitable to handle 
IS00 p~gers at a time. 

Dibrugarh airport is also bein, uPJl'lded for the comfort of passenger 
bandling facilities. 

A new civil enclave is being constructed at Tezpur for the convenient of 
passcnaers. The estimates are under preparation and work is expected to 
be taken up in 1996. 

The existing terminal building at Silchar airport is also being modified 
and expanded for the comfort of passcnaers. 

Manipur 

The existing terminal building at Imphal airport is beinl expanded and 
modified. The estimate has been finalised and work is being awarded. 

Meghiliaya 

A new airport is bein, constructed at Tura. luitable for 0·228 class of 
aircraft by Airports Authority of India (NAD). The work will be started 
some time in Jan .• 1996. 

Mizoram 

A new airport for B· 737 operations at Lcngpui is being undertaken by 
State Govmment of Mizoram with the technical consultancy from Airports 
Authority of India. 
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N",tIIiuuI 
The ruaway at Dimapur Airport bu beea exteaded from 6000 to 7500 

and new terminal buildia. complex II under construction and likely to be 
completed by March. 1996. 



APPENDIX I 
(ViM lntroductioa of tbe Report) 

Alllllys& 0/ Actio" T4IhII by Go.",.,."., on • SJ,d Rlport 0/ Estimllits 
Co".".;,_ (T..,h Lolc s.w..) 

I. Total number of recommendatioaa 42 
n. RccommendatioDJlObiervatioDi which have accepted by 

Government 
(Nos. I, 2, 3, 4, 5, 6, 7, 9, 10, 11, 12, 13, 14, IS, 16, 17, 
18, 19, 20, 21, 22, 23, 25, 26, 28, 29, 30, 31, 32, 33, 34, 36, 
37, 38, 39, 40 and 41) 

Total 37 
Percentl. 88.1 % 

III. RccommendationslObaervltions which the Committee do 
not desire to punue in view of Government replies (Nos. 
27 and 42) 

Total 2 
Percentlae 4.76% 

• IV. RecommendationalObservatioDl in I'CIpeet of which 
Government's repUes have not been accepted by the 
Committee (Nos. 8 aDd 35) 

Total 
Percenta. 

V. RccommendationalObservltioDi in reaped of which final 
replies of Govemment are still awaited {No. 24) 
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Total 
Percenta. 

2 
4.76"10 

1 
2.38% 



APPENDIX D 
MINUTES OF SITTING OF THE ESTIMATES COMMIlTEE 

(1995-96) 
FOURTEENTH SITTING 

The Coinmittee sat on Friday. thc 16th February. 1996 from 1200 to 
1245 hours. 

Shri S.B. Sidnal 

2. Shri Anadi Charan Das 
3. Shri Balin Kuli 
4. Shri Suraj MandaI 

PRESENT 

Chairman 

MEMDERS 

5. Shri Bhubancsbwar Prasad Mehta 
6. Shri C.P. Mudalagiriyappa 
7. Shri Ajoy Mukhopadhyay 
8. ShriP.G. Nar.yan.n 
9. Shri Hari ~ewal Prasad 

10. Shri SudaraanRayc:haudhuri 
11. Shri Dharmanna Mondayya Sudul 
12. Shri Chattrapal Singh 
13. Shri Chinmayanand SWlLmi 
14. Shri Braja Kishore Tripathy 
15. Shri Bhawani Lal Verma 
16. Maj. Gen. R.G. Williams 
17. Sbri Ram Shuan Y &dav 

SECRETARIAT 

1. Shri K.L. Narang - D~pu'y St!c:r~'ary 

2. Shri Raj Shekhar Sharma - Und" S~crtlary 

2. The Committee considered their Draft Report on action taken by the 
Government on the recommendations contained in the 53rd Report (10th 
Lok Sabha) on the Ministry of Civil Aviation and Tourism-Development 
of Tourism and Civil Aviation in Remote and Hilly Areas and adopted the 
same with the following modification:-

Para 1.41 add a sub para 
"They also desire the Government to examine the feasibility of 
sybsidising the economy class. air fares of the airlnaes operating to 
the destinations in remote and hilly areas so as to attr4ct the domestic 
as well as foreign tourists to these areas." 
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2. The Committee authorised the Chairman to make verbal and other 
consequential chanaes arisina out of the factual verification by the Ministry 
and present the lime to the HoUle. 

The CommlUee th.. acljouraed. 
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